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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
EASTERN ZONE BENCH, KOLKATA, WEST BENGAL
ORIGINAL APPLICATION No. 94 of 2023

In the matter of :
All India Anti Corruption Organization
...Applicant
Versus
State of West Bengal & Ors.

...Respondents.

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO. 10, Dinesh

Chandra R Agarwal, Infracon Pvt. Ltd. Engineers & Contractors.

I, Sri Kumar Nilesh, General Manager of Dinesh Chandra R Agarwal,
Infracon Pvt. Ltd. Engineers & Contractors, son of Late TN Sadvarkava, aged
about 21.. years, by faith- Hindu, by Occupation- Service, working for gain at
Mouza- Chandua, LR No. 1942, P.S- Bijpur, District- North-24-Parganas, Pin-

743145, do hereby solemnly declare and say as follows:

[ # That I am the General Manager of Dinesh Chandra R Agarwal,
Infracon Pvt. Ltd. Engineers & Contractors and as such I am well acquainted

with the facts and circumstances of the case.

2. That 1T have been advised to deal with those cq_ntgqnég a,hd/or

ar

averments made in the said Original application Wthh %ﬁpear to, he rﬁateﬂal




and relevant for adjudication of the said application and I further say that the
averments and / or contentions which are not expressly admitted, deemed to

have been denied by me.

3. Before dealing with averments and/or allegations made in various
paragraphs of the Original application, I crave leave to place following

facts for proper appreciation and /or adjudication of the case :

(a)  That after being successfully qualified in the bidding the Respondent
no. 10 being Dinesh Chandra R Agarwal, Infracon Pvt. Ltd. Engineers &
Contractors has been awarded in the Expressway Project for upgradation of
Kalyani Expressway to 4/6 lane configuration from Muragacha to Kampa
including elevated connector in the District of North-24-Parganas in West
Bengal vide LOA no. 2126/WBHDCL dated 23.10.2019 by West Bengal
Highway Development Corporation Limited (hereinafter referred to as

WBHDCL), being the respondent no. 8 herein.

(b)  Pursuant to the said entrustment for implementation of 4/6 Laning
work of Dumdum-Barrackpore — Kalyani Expressway from Muragacha to
Kampa in favour of EPC Contractor being Dinesh Chandra R Agarwal,
Infracon Pvt. Ltd., the WBHDCL sought permission to allow the respondent
no. 10 to dredging/ desilting of soil from River Hooghly for construction of
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Highway vide letter dated 18" December, 2019.
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Copy of the said letter dated 18" December, 2019 is annexed hereto and

marked with the letter “A-1" to this affidavit.

(c) That the General Manager (I), WBHDCL vide Memo dated 16™ August,
2021 also requested the Director, Inland Waterways Authority of India
(Respondent no. 9 herein) to accord permission for dredging/desilting of Soil
from River Hooghly under NW-I in favour of respondent no. 10 for the usage
of highway for the interest of public work. That after carrying out survey of
Navigational Channel and after obtaining clearance from the Headquarter,
the Inland Waterways Authority of India (IWAI) vide Memo dated 03+
September, 2021 issued No objection in favour of the respondent no. 10 herein
for dredging / desiltation of soil.

Copy of said Memo dated 16™ August, 2021 and 03¢ September, 2021 is

annexed hereto and marked with the letter ‘A-2 to this affidavit.

(d) It is stated that in the said No objection issued by the IWAI it was
mentioned that the locations are under the jurisdiction of Syama Prasad
Mukherjee Port (SPMP) and it was indicated that said no objection is on the
basis of point of view of navigation by inland vessels. Accordingly the
respondent no. 10 immediately thereafter vide letter dated 06.09.2021 prayed
before the Director (Marine), Shyama Prasad Mukherjee Port Trust (Kolkata
Port Trust) for issuance of No objection in favour of M/S Dinesh Chandra R
Agarwal Infracon Pvt. Ltd. for dredging of spoil from the river H(@Fﬁy [ tﬁ‘ }‘

used in construction of Kalyani Expressway Project from Wa&mha‘tgﬁ_ NS \
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Kampa more, pursuant to the approval alongwith No objection issued by the
IWAIL That vide letter dated 13.09.2021 the respondent no. 10 once again
prayed for issuance of No objection from the Chief Hydrological Engineer,
Shyama Prasad Mukherjee Port Trust for dredging of spoil from the river
Hooghly.

Copy of said letter dated 06.09.2021 and 13.09.2021 are annexed hereto

and marked with the letter ‘A-3’ to this affidavit.

(e) That vide Memo dated 1377/ WBHDCL dated 29" September, 2021 the
General Manager (I), WBHDCL informed the District Magistrate, Nadia that
subject project relating to upgradation of Kalyani Expressway is the most
important infrastructure projects being undertaken by Govt. of West Bengal
which is awarded in favour of M/s Dinesh Chandra R. Agarwal Infracon Pvt.
Ltd. Accordingly it was requested to the District Magistrate, Nadia to accord
permission in favour of the EPC Contractor for dredging/de silting of soil
from the NW-1 (River Hooghly) under IWAI for the usage of construction
“Barrackpore-Kalyani Expressway”

Copy of said Memo dated 29.09.2021 is annexed hereto and marked

with the letter ‘A-4" to this affidavit.

(f) That in response to the said Memo dated 29.09.2021, the-Additional

District Magistrate and District Land and Land Reforms Of@elh’,ﬂ%dﬂa\yhe N\
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realisation of Royalties in connection prayer for grant of NOC by the
respondent no. 10. Accordingly by an order dated 22.02.2022 the Secretary to
the Govt. Of West Bengal, Department of Industry, Commerce and
Enterprises approved the proposal for dredging/desilting operations in
river/water bodies for the purpose of extraction of sand/silt/earth/soil and a
Standard Operating Procedure (SOP) has been prepared. It was also ordered
that henceforth WBMDTCL will act as State Nodal Agency for carrying out
dredging/desilting  operations in rivers/water bodies to extract
sand/silt/earth/soil for filling materials for all linear projects, guided by
Standard Operating Procedure (SOP).

Copy of said Memo dated 25.11.2021 and Order dated 22.02.2022 are

annexed hereto and marked with the letter ‘A-5" to this affidavit.

(g)  That by letter dated 2" March, 2022, WBHDCL submitted proposal of
EPC Contractor being respondent no. 10 herein before the Secretary, based on
SOP for dredging / desilting of 8 Lakh CuM before the Department of
Industry, Commerce and Enterprises and further by letter dated 06" April,
2022, WBHDCL submitted filled format (Annex A) by the EPC Contractor for
creation of login in the online portal for statutory payments & generation of e-
challans as stated in SOP.

Copy of said letter dated 02" March, 2022 and letter dated [)6"1 Aprﬂ
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(h) It is stated that pursuant to the prayer for issuance of No objection
from the Chief Hydrological Engineer, Shyama Prasad Mukherjee Port Trust
for dredging of spoil from the river Hooghly on 13.09.2021, the Chief
Hydrographer, Syama Prasad Mookerjee Port, Kolkata vide Circular dated
16.06.2022 informed that Board of Major Port Authority by resolution dated
30.05.2022 approved the rates for Hydrographic survey charges @ Rs.
1,02,000/- per day and Impact Assesment Charges (for silt excavation) @ Rs.
60/- per cu.m of the silt for grant of NOC. That by letter dated 10.08.2022 it
was further informed to the respondent no. 10 to apply in the attached Silt
Excavation Application format for an NOC from Syama Prasad Mookerjee
Port, Kolkata.

Copy of the Circular dated 16.06.2022 and letter dated 10.08.2022 are

annexed hereto and marked with the letter ‘A-7 to this affidavit.

(i) Accordingly Shyama Prasad Mukherjee Port Trust has opened a
vendor code and vide Memo dated 01.12.2022 Chief Hydrographer (I/C) for
Director, Marine Department issued NOC for excavation of silt by requesting
to deposit an amount of Rs. 2,95,670/- as pre and post hydrographic survey
charges to SMPK'’s account. Accordingly vide letter dated 05.12.2022, the

respondent no. 10 herein duly made payment of survey charges.

That vide Memo dated 29.05.2023 the Syama Prasad Mookerjee Port,
Kolkata asked for submission of Security Deposit amounting to Rs. igZ 00 500/-

in the form of a Bank Guarantee @ Rs. 120/- per cu.m whmh%s’d’ﬁ?ﬁie@\ er,
'm e | B * \
circular dated 16.06.2022 @ Rs. 60/- per cu.m. Even though "thL Pesponder{'f 1’-10
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10 being a law abiding contractor duly furnished the said Security Deposit
vide communication dated 01.08.2023. Accordingly the Syama Prasad
Mookerjee Port, Kolkata vide Memo dated 23.08.2023 issued NOC for
excavation of silt for upgradation of Kalyani Expressway.

Copy of the Memo dated 01.12.2022, letter dated 05.12.2022, Memo
dated 29.05.2023, 01.08.2023 and NOC vide Memo dated 23.08.2023 are

annexed hereto and marked with the letter ‘A-8” to this affidavit.

4. With regard to statements made in paragraphs 5.1 to 5.16 of the said
application, I deny and dispute each and every allegations which are contrary

to the records.

I say that the instant application is harrasive, malafide and abuse of
process of law only to waste the precious time of Hon'ble Tribunal as the
Respondent no. 10 herein is appointed in the Expressway Project for
upgradation of Kalyani Expressway to 4/6 lane configuration from
Muragacha to Kampa for which the answering respondent obtained
permission from all the necessary authorities regarding dredging / desilting of
soil. from river Hooghly under NW-1 which may be used for highway
development work. Therefore illegal mining of sand from riverbeds does not

arise as the respondent no. 10 not at all in connection with the mining of sand

as the said respondent only permitted to dredging/desilting ogéfia&ohlﬁiﬂ\
R
rivers for purpose of extraction of silt which is evident frofa? M@T‘aﬁéﬂ'
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issued by the competent authorities allowing stock permit T?‘ghaxtracticri of
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It is denied that unscrupulous wicked person illegal lifting silver sand
from the bed of the river Ganga near Majherchar, Kacharipara of Kalyani Sub-
division, District-Nadia in violation of norms set by the National Green
Tribunal. It is further denied that no house or road or bridge in West Bengal
whose builders can claim has been built with legally obtained sand alone. It is
stated that the applicant living in a imaginary world upon thinking that every
house or road or bridge constructed in West Bengal has been built by the

builders with illegally obtained sand.

5. With regard to statements made in paragraphs 5.17 to 5.19 of the said
application, I deny and dispute each and every allegations which are contrary
to the records and I repeat and reiterate my statements made in paragraph 3

Al
(a) to 3 (i) to this affidavit.

I say that after carrying out survey of Navigational Channel and after
obtaining clearance from the Headquarter, the Inland Waterways Authority
of India (IWAI) vide Memo dated 03 September, 2021 issued No objection in
favour of the respondent no. 10 herein for dredging / desiltation of soil. That
after obtaining No objection from IWAI, the respondent no. 10 sought
issuance of No objection from Shyama Prasad Mukherjee Port Trust (Kolkata

Port Trust) for dredging of spoil from the river Hooghly for the- purpose of

construction of Kalyani Expressway Project from Muragac@ t Iﬂfsre,
ﬂ;ea."’f '-J“ i '\F'I % _.\a l

It is stated that the Secretary to the Govt. Of West a‘Be,Elgal Departmm,t

of Industry, Commerce and Enterprises approved the proposal fOI',a

by h
.

-

f‘m f

PO A ’ 4 '“'b,_v" ’,__.-
i

529



dredging/desilting operations in river/water bodies for the purpose of
extraction of sand/silt/earth/soil and a Standard Operating Procedure (SOP)
has been prepared and WBMDTCL acts as State Nodal Agency for carrying
out dredging. It is matter of record that Syama Prasad Mookerjee Port,
Kolkata also issued NOC for excavation of silt for upgradation of Kalyani
Expressway. Accordingly on the basis of such NOC granted from all corners
of the State authorities WBMDTCL approved 3 nos. of stock permit at

Majerchar, Char Kanchrapara, Char Nandanbati.

It is denied that only one stock permit issued by the Additional District
Magistrate & DLLRO Nadia for the period 01.04.2023 to 01.05.2023, when it is
matter of record that after approval of 3 nos. of stock permit the WBMDTCL,
issued several challans from April, 2022 to July, 2023 in respect of Majerchar,
Char Kanchrapara, Char Nandanbati upon payment of Royalty, Cess etc.
Thereby question of illegal excavation beyond permission limit does not arise
and has no legs to stand upon.

Copy of the Challans and permit relevant to stock are annexed

herewith and marked with the letter ‘A-9’ to this affidavit.

With regard to statements made in paragraphs 5.20 to 5.33 of the said
application, I deny and dispute each and every allegations which are contrary
to the records and I repeat and reiterate my statements made in paragraph 3
(a) to 3 (i) to this affidavit. It is stated further that after fulé;ih ﬁ tﬁ terms
and conditions as well as after obtaining NOC fr@@ all t&!e hec‘éggag}a\

authorities respondent no. 10 carrying out dredg1ngﬁi¢sﬂtmg Of Sml trbm
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10

River Hooghly. It is matter of record and evident from the documents
annexed in the instant affidavit from A-1 to A-9 that being a law abiding
contractor, the respondent no. 10 carrying out the works for upgradation of
Kalyani Expressway after fulfilling all criterions, as such the allegations of
lifting of silver sand from the bed of river ganga with the help of local

Pradhan of local gram panchayat has no legal foundation.

It is statt.e.d further that by an order dated 22.02.2022 the Secretary to the
Govt. Of West Bengal, Department of Industry, Commerce and Enterprises
approved the proposal for dredging/desilting operations in river/water bodies
for the purpose of extraction of sand/silt/earth/soil and a Standard Operating
Procedure (SOP) has been prepared, wherein WBMDTCL acts as State Nodal
Agency for carrying out dredging/desilting operations in rivers/water bodies
to extract sand/silt/earth/soil for filling materials for all linear projects, guided
by Standard Operating Procedure (SOP). Such dredging work is carried out
by the respondent no. 10 safe distance of “Iswar Gupta Setu” as per permit
order, which can be verified at any point of time. It is therefore submitted
that all the allegations levelled against the respondent no. 10 illegal sand
mining done in Majherchar, Kanchrapara of Kalyani sub division has no basis

and the instant original application should not be entertained.

With regard to statements made in paragraphs 6 to 6.5 of the.said apphcatlon

I deny and dispute each and every allegations Whl(ﬁﬁe—e&

records and I repeat and reiterate my statements ma fep @Hragrapb,?& (&) E;o 3
City Ui i

(i) and 4, 5, 6 to this affidavit. j"")
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8. With regards to the Grounds and prayers as stated in the said original
application 1 say that save and except those grounds having support of law

are frivolous and are liable to be rejected.

9. It is further submitted that in facts and circumstances of the case the instant

application is liable to dismissed summarily with exemplary cost.

10.  The statements made in paragraph 1 to 8 are true to my knowledge and rest

are my respectful submission before this Hon’ble Tribunal.

<

Identified by me : e A
i ; 2. )
- d’QJ %B&.
Advocate Ll
‘ A .:'\\-.‘
VERIFICATION ki} & 2\
w&f"f m\f \
I, the Deponent above-named, do hereby verify and der__:}aafe Lt‘ﬁa% the W"* ‘ﬁ L E
statements made in paragraphs are true and correct to the best of my .../ gi ;
o X Exol iy | :':{_.- ,_';1 ; ,'{ﬂ
knowledge and information and I believe that nothing material*has. been . h"“%
B g ¥ % 2.
concealed there from. oy

Verified at Kolkata on ‘| ﬂ @%'fm& 2023.

Prepared by me DEPONENT

W‘” @"—""“‘ Solemaly Affirmeu and

Declared before me U/S 139

Adv;cate CPC, (C) CRPC
B l. wNo, P/ARCY/ /2010 i W oA
/ gﬁ/ﬁ‘éw\ M *.ﬁ'loz"s

Sumitra Bhattacharyye
Notary,Govt. of W.B.
. No. 065 of 2027

l a UCT 2023 City Cwil Court. Caleutew”
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diest Bengal Highway {iewei@nm—*-ri Corporation Limir
(A Whoily Cwied Company of G Gavt, of West Bengal

AREC Bhawan atr
Tel  (1333) 22825

~leor, Munshi Prem
- ~ac 033) 2262 5266

by Thevbagmr 4 P e st § kst

Corparate - Number L4520
“wowbhd ol govon _ e
Mamo No: 2520/ WERDOL Date: Decamber 15, 1012
To: The District Magistrate, Nadia
wrishnanagar
Subject: = Upgradation of Kalvani Expressway to 4/6 lane configuration from Mur ragacha (Ch, 4+555

Km) to Kampa {Ch. 35+340 Km) including elavated corridor with progosed Mogra- Kampa
Barajaguli Road Cor-idar in the district of Horin 24 Paraganas in West Sengai [Phase- 1) oo
EPC Mode ~ Digging of Ponds/ Nalas/ Warer Bodies/ Rivers and ut lization of soii’

Silver sand thareof for water conservation regards

fteference™ L CGM., WBHDCL memo no. Z126/w
Acceptance.
2, DRA Infracon Bve. Lad Rafarence Na, DRAJY VBHDCUL/KE/2019-20/011 dated 10, 12,2019

SDCL dated 23.10.2019 regarding Letter of

i work of F)L.rm:um—
=340 Km) and the work

2 BPC Mode, 'h\'..rt i5 d

; _.LC!., o be e

Ras Deen awardes o Dinesh
nuge requirament of seil; siy nd for constraction of this mag and the EPC Contractor has requested for
nrormaticn about the detsils of wnera the local fldrrln'*"mtoll would like to restore/dig/desitt such waler
bodies, to facilitate the requisite coordination/ arrangements with the respective Panchayats along with ¢
fequisite permissions, The £PC Contractor has committed to follow ail the rules and regulations of the Stafs
Government regarding digging and trai nsportation, :

ILis requested from this and to extend ail necassary suppart i s regared, A copy of the request letter of the
EPC Contractor is enclosed herevith,

i

Thanking vou,

Wt

{
Sey

A
{Ran%n’kumar‘-
roject Rirector (), WBHDCL

Memo Not  2520/1(4)/WBHDCL o _ Date; December 18, 2019

L for kind information.

-gﬂ E,, ‘-—dhCC .For Kind Information,

ec: Manager (II), WBHDCL for information & Macessary action.

gratery, Dinesiichandra R Agrawal Infracan Pvi, Ltd, for information and necessary action.

oMy
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West Bengal Highway Development Corporatien Limited
‘A Wheily Qwned Company of Govt. of West Bengal'
Efawa-r 4th & 5ih Floor Munsn: Premchard Sarem. Koikatz - 700020 A 3

€7 Tele Pax {0331 2262 5266, Email : infoi@ wk 1dc! gov. n
Corporate dentitly Mumper - U45203WB2012SGC 120687

)
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i
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Memo Neo.: 1038/ WBHDCL Date: August 18, 2021
To: Tre Cwactor

Iniang ‘Waterways Authority of Indis,
Kawkata Regicnal Office, Andaman Jock,
Khidirpur, “oikata ~ 700043

Subject: wEgradation of Kalyani Sxpressway © 4/8 iane configuration from Muragacha (Ch. 4+565 KM)
o Kampa (Ch. 35-340 XM) including slevated connector with proposed Mogra — «ampa -
Barajaguii Road Corridor in the district of North 24 Parganas in West Bengal Prase-II) on EPC
Moce - Reg. Reg. Dredging/ Desilting of Scil from River Hooghly under NW-1
Inland Waterways Authority of India for the usage in Earthwork/ highway

i

Reference: EPC Contractor Letter No. DRA/N24/KE/202-22/1167 dated 10.08.2021 {copy enclosed)
Cear Sir,

it is submitted for favour of your dnd information that West Jengal Highway Development Corporation
Limited having registerad office at 47 & 57 Floor, HRBC Bhawan, Musi Premchand Sarani. Koikata-700021 has
been entrusied for the develooment of Kalvan: Supressway In the state of West S8engal. The zbove subject
sroject has Deen awarded to EPC Contractor W/s Dineshchandra R Agrawal Infracon Put. Lic.

fide etter under eferance, the SPC Contractor nas expressed their willingness for the Dredging + Dasiiting of
Soil from Rver Hoeghly under NW-1, Inland Waterways Authority of India for the usage ir Eartwork for
fighway Jevelopment work for the aforssaid orolect

As ger information, ‘urnished oy the ZPC Contractor, there are sufficient quantities of silt for the river bed,
which 2y  Oregging / Desilting may be used for tighway development worl. As the same is under your
juriscliction, the sermission for dredging and use of that silt 's required from your end.

Al the applicaple aw and germits required o adhers for getting the permission from your 3ffice shai strictly
e followed and all necessary rules and regulations set oy Govt. of West Bengai shall alsc be followad strictly
oy the EPC Contractor.

in view of above, it is requested ' consider the proposat of EPC Contractor {owards accerding permisson for
Oredging / Cesilting of Seil from River Hooghly under NW-1, Inland Waterways Authority ¢ Inda for the
usage in Carthwork, highway, 3s per your convenience for the interest of public work.

Thanking vou,

g e
General Manager T}, ‘:fﬂﬁ_-l {1
Memo No.: 1038/1{4)/WBHDCL Date: August 15, 2021

Copy forwarded to:-

The Chief Gereral Manager, NBHDCL for kind information,

The Project Cirectar [V, WBADCL for ‘nformation.

The Authorized Signatery, Dineshchandra R Agrawai Infracon vt Lid. for information.
The Team Leader, LEA Assodates South Asia Pvt, Lid. for information.

o g

2 P
Seneral Manager (1), WBHDCL

Jage 1 of 1

bbbt bbb UULGUUBBLUBUBUES,



I\Ml“' INLAND WATERWAYS AUTHORITY OF INDIA

RMALA

(Ministry of Shipping, Govt. of India) SAGA
TR wTatera : T-oe, MG

' s 900 0¥3 (qo z{o) PORT-LEQ PROSPERITY
REGIONAL OFFICE : P-78, Garden Reach Road, Kolkata - 700 043 (W.B.) i
I : 2439 0393/ 5577/ 6055, et : 2439 5570 Emall : 51 O o0.com
IWAI/KOL/ HYSUR-MISC/2018-19 } @gig M etehilier 3653
To

M/s Dineshchandra R Agarwal Infracon Pwvt. Ltd,
401, The Grand Mall, S.M.Road,
Ambawadi, Ahmedabad-380015
Gujrat & .
Sub: Dredging/excavation of silt from chainage 189.8 km and 192.0 km (downstream
and upstream of Kalayani bridge) on National Waterway (NW) No-1 -reg
Ref: 1. Your letter no. DRA/KE/GEN/2021 -22/1066dated:28.06.2021
2.WBHDC Memo No. 1038/WBHDCL dated: 16.08.2021
Sir, .
The approval alongwith no objection of the Competent Authority in exercise of powers
under Article 14(1) (d) of IWA] Act,1985 is hereby conveyed only for navigational point of view
for dredging/desiltation of soil from chainage 189.8 km and 192.km (downstream/upstream of
kalayani Bridge) on NW-1 with following conditions: -
i. The dredging shall be carried out in a scientific manner. The bed profile shall be in smooth
level and no deep pockets shall be created.
No spoils shall be thrown back in the river .
Placement of dredger should be more than 70m away from navigational channel.

iv. Dredge pipeline or mooring of pipeline, dredger or anchor ties shall not*affect the
movement of inland vessels at any time.

v. Banks shall be suitably protected for possible erection,
vi. The proposed location for dredging shall be properly marked with navigational aids like

navigational lights as per requirement. The placement of
dredger and instaliation of navigational aids may be intimated to this office for inspection.
vii, IWAI shall not have any obligation arising out of the above clearance.

viii. IWAI shall have right to withdraw the above clearance at any stage during course of

execution if the above de-siltation (dredging) is adverse and affecting navigational channel
and navigation of vessels in any manner,

i,
iil.

— e

2. F_urlher, the said locations are under the
(SPMP), Kolkata. This no objection of IWAI is

office of the District Magistrate, Nadia, North 24 Par

of West Bengal or central goVvt. not limited to mining, revenue, safety, environment protection,
fisheries etc. shall be your responsibility and concerned project authorities.

Yours faithfully,

(L. K. Rajak)” ' 4131
Director
Email: dirkol.iwaii@nic.in
Phone: 033-24390393

| R
Wb bbbV PObEVOIVILIVYIYY

Head Office 1 A-13, Sector-l, NOIDA, U.P. Pin - 201301
Phone: (.'!12!3-25&!2‘)9':'2_3f 4004 / 2521764, Fax : 0120-02542973 / 4009 14041/ 2521664
E-mail ; iwainei@hub.nic.in Website ; www.lwali.nic.in / www.iwal.gowv.in
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Yours faithfully,

Ref: DRAKE/GEN/2021-22/ 1227

Date: 94-9&29\
To, ﬂ
The Director (Marine), Z
Shyama Prasad Mukherjee Port Trust ( Kolkata Port Trust),
15, Strand Road, Kolkata- 700001

Sub: Up gradation of Kalyani Expressway. to 4/6 lane configuration from Muragacha (Km. 4+565) to Kampa
(P;m_35+340} including elevated connector with proposed Mogra-Kampa-Barafaqull Road Corridor in the

district of North 24 Parganas in West Bengal (Phase-1l) on EPC Mode-Reg: Dredging/ Desilting of Soil from
NW-1 for Earthwork at Kalyani Expressway ( Pkg-ll} from Muragacha to Kampa more.

‘Ref: 1. IWAIKOL/HY.SUR-MISC/2018-19/556 dt.03.09.2021

2. DRA/KE/GEN/2021-22/1177 di. 17.08.2021
3. 1036/WBHDCL dl.16.08.2021

1

Dear Sir,

Pursuant to the approval along with No objection vide lelter under above ref at ( 1) under article 14(1) (d) of
IWAL Act, 1985, we request your good self to issue No objection in favour of M/s Dinesh Chandra R. Agrawal
Infracon Pvt.Ltd for dredging of spoil from the river Hooghly to be used in Construction of Kalyani Expressway

Project from Muragacha to Kampa more, a project of M/s West Bengal Highway Devefopmen! Corporation
Limited( a whoﬂy owned company of Govi.of Wast Begal).

This Expressway is a major road connectivity from Kolkata to AIIMS, Kalyani. Keeping in view, me importance.

of this mega project, our Authority also requested lo provide required no objection.

We declare that all necessary guidelines & directives set by M/s IWAI will be strictly adhered. We also shall'be
following all directives given by Govt.of West Bengal for smooth functioning of dredging of spoil.

The copy of approval letter is enclosed for your ready reference and necessary action please.

Thanking you and assuring you our best services at ali the time.

For Dinesh Chandra R. Agrawal Infracon Pwvt. Ltd.

Kumar Nilesh
General Manager

Encl: As abbve !

Copy to:

1. The Director, IWAI, Koikata- 700 043 — For your kind mformauon & necessary action please.

2. General Manager |, West Bengal Highway Development Corporation Limited, 4%& 5" Floor, HRBC
Bhavan, MunsiPremchand Sarani, Kolkata- 700 021,

3. Project Director V, West Bengal Highway Development Corporation Limited, 4*& 5 Floor, HRBC Bhavan,
Munsi Premchand Sarani, Kolkata- 700 021.

4.. Team Leader, Lea Associates South Asia Pvt.Ltd, Khardaha, Rahara, Kolkata 700118

Regir.;nai Office : Eco Suite Business Tower, Office. 205 & 206, New Town, Kolkata - 700 157 ;

West bengal, E-mail : draipl.rob@gmail.com

Corporate Office : 401, The Grand Mall, S.M. Road, Ambawadi, Ahmedabad-380015

E-mail ; draiplcorp@gmail.com

Site Office ! Mouza - Chandua, LR No.- 1942, P.S.- ngur Dist.- Norm 24 Parganas.

Pm- 743145, E-mail : kep.draipl@gmail.com

. .AMWLL"AS 536
Dineshchandra R. Agrawal

Infracon Pvt. Ltd.

Engineers & Contractors

)1, The Grand Mall, S. M. Road, Ambawadi, AHMEDABAD - 380015. Gujarat, INDIA
1one : 91-79-30005789, 30021789 Fax : 91-79-4002 2556 Email : drainfra89@gmail.com Website ; wwy.draipl.com

AST
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401, The Grand Mall,

A6 s

Dineshchandra R. Agrawal
Infracon Pvt. Ltd.

Engineers & Contractors

als

Registerad

JSmvetan,

ISC 14001 : 2004
OHSAS 18001:2007

S. M. Road, Ambawadi, AHMEDABAD - 380015. Gujarat, INDIA

Phone : 91-79-30005789, 30021789 Fax : 91-79-4002 2556 Email : drainfra83@gmail.com Website : www.draipl.com

Ref DRA/KE/GEN/2021-22/ 1255

To.

Date: 13.09.2021

The Chief Hydrological Engineer,
Shyama Prasad Mukherjee Port Trust ( Kolkata Port Trustj,
Garden Reach, Kolkata- 700043

Sub: Up gradatior: of Kalyani Expressway lo 4/6 lane configuration fzom Muragacha (Km. 4+565) to Kampa
(Km 35+340) including elevated conneclor with proposed Mogra-iampa-Barajaguli Road Corridor in the

district of North 24 Parganas in West Bengal (Phase-ll) on EPC McJe-

Rog: Dredging/ Desilting of Soil from

NWi-1 for Earthwork at Kalyani Expressway ( Pig-ll) from Muragacha to Kampa more.

Ref:

Dear Sir,

Furseant fo the appraval along with Ne objection vide letier under ehove rel al 1) under article 14(1) (d) of
Al Act. 1985, we reques! your Good seif to issue Mo objection i favour of M/s Dinesh Chandra R. Agrawal

iniracon Pvi.Ltd for dredging of speil from the river Hooghly to be e
Project from Muragacha lo Kampa more, a project of M/s West Bengal Highway Development

1. IWAIKOLHYSUR-MISC/2018-19/556 dt.03.09.2021
2. DRAKE/GEN/2021-22/1177 of. 17.08.2021 :
3. 1038/VBHDCL dt.16.08.2¢21 '

ad i Construction of Kalyani Expressway
Corparation

Limited! a whoily owned company of Govt.of Wast Begal).

Ali required survey of Navigationa! Channel is already done by M/s i ‘.fVA..’.

This Expressway is a major road conneclivily from Kolkata to Alll.

1S, Kalyani. Keeping in view, the importance
-4

of this mega project, our Authority aiso requested to prowide required no objection.

We declare that ali necessary gtiidelines & ditectives set by M/s (WAl will be strictly adhered. We alsu shall be
following all directives given by Govt.of V/est Bengal for smaoth funstioning of dredgiag of spoil.

The copy of approval letter is enclosed for your ready reference ana necessary action please.

Thanking ycu and ass uring you cur best services at all the fimie.

e

Yours faithfully, 2,
For Dinesh Chandra R. Agrawal Infracon Pvt. Lld.

Kumar Nilesti
General Manager

Encl: As adove

Copy lo:

{. The Director, IWAI, Kclkata- 700 043 — For your kind info
2 General Managar |, West Bangya! Highwey Develozme

—

“malion & necassary action pieate.
nt Cerporation Limifed, 4°& &% Fioor, HIP3C

Baavan, Munsi Premchand Sarani, Kolkala- 700 C21.

3. .Froject Direclor V, Wast Bengal Highway Development Corporalion Limited, 47& 8% Flocr, HRBC Ehavaii,
Munsi Pramchand Savani, Kolkata- 709 021.

4. Team lezder, Loe Associotes South Asia Pyl.Ltd, Khardaha, Ralara,

Kolkata 702118

Site Office

Regional Office : Eco Suite Business Tower, Office. 205 & 206, New Town, Kolkata - 700 157

West bengal, E-mail : draipl.rob@gmail.com

Corporate Office : 401, The Grand Mall, S.M. Road, Ambawadi, Ahmedabad-380015

E-mail : draiplcorp@gmail.com

: Mouza - Chandua, LR No.- 1942, P.S.- Bijpur, Dist.- North 24 Parganas.
" Pin- 743145, E-mail : kep.draip/@gmail.com :
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West Bengal Highway Development Corporation Limited
A Wheily Owned Company of Govt. of ‘Nest 3engall ‘d
ta - 700021

AREC Shawan. 4th & 5th Floor. Munshi Sremorand Sarant, Kolkat
Tet. (033} 2262 5267 Tele Tax - (033 2262 5266, E: 13l info@wondel.gov in

403 < (8%}
Corporate igentity Mumber - U45203WB20125GC180BAT

'.v.-_‘ﬁnjg L

Memo Mo.: 1377 /WBHDCL Data: Septembear 29, _2-021

To: The Distnics Macistrate
Cistrict: Macia

Subiject: Jpgradation of Kalyani Sxgressway o 4/6 lane configuration from Muragacha (Ch. 4+565 <M)
o Kampa (Ch. 35+340 <M nciuding elevated connector with srooosed Mogra — <ampa -
3arajaguli Road Corridor in the district of North 24 Parganas in \West Bengal (Phase-[I" an =PC
“ode - Reg. Dredging/ De-siiting of Soil from NW-1 (River Hooghiy)

ORA/KE/GEN/2021-22/ 1280 dt. 23.09.2021

Reference: 1,
2. DMAL/KOUHYSUR-MISC 2018-19/556 at.03.09.2021

Sir,

[t is submitted for favour of your nformation M/s Dineshchandra 2. Agrawal Infracon Pvilic, have been
awardec the subject wark under EPC Made of Contrac Jy West Bengal Highway Development Coporation
Lid. The subject oroject is one of the most important infrastructure orojects, being undertaken oy
Government of West Sengal. The project work was nitially targetad fo be completed by September, 2022 hut
due to some r=asens deyond control of the Authority and the EPC Contractor, revised @rget nas been fixed
by dugust, 2043,

in view W complete the work, the major chatlenge of the EPC Contractor s procurement of fuge guentum of
scil for the formation work within 2 verv short geriod of time. In view o arrange the huge gquantum o° sgil,
the EPC Contractor sppealed befdre te Inland Waterways Authority of India (IWAI) for drecging/ de
siiting from Mational Waterway No.1 {Hooghly River). The said Authority has conveyed -heir aporoval %
consent subject to approvai from your good office amongst others (copv encicsed).

The Contractor vide their letter under ref. at (1], nas appeaied for permission o dredge / de siit from NwW-1
under jurtsciction of your good office (copy enclosed).

In view of above, it is requested to consider the proposai of EPC Contractor towards according
permission for dredging/ de silting of soil from the NW-1 {River Hooghly) under TWAI for the
usage of construction "Barrackpore —Kaiyani Expressway”, if otherwise permissibie.

Thanking you,

General Manager (1), Wt
Enclosure: As stated,

Memo Neo.: 1377/1(4)/WBHDCL Date: September 29, 2021
Copy forwarded to:-

The Chief General Manager, WBHDCL for kind information.

The Project Director (), ‘WBHDCL for informatian.

The Team Lsader, M/s LEA Associates South Asia ovt. Lid. for information,

The Authorized Signatery, M/s Dineshchandra 2 Agrawai infracon Pvt. Lid, for information % necessary
action.

R

q —
H

General Manager (1), WBRDCL

*age 1 of 1



Governsient of Waat Bangal :
Ofica of the District Land & Land Rolorma Officar, Nadis
Agdrinistrative Bullding (1% Floor), Krishnagar: Nadh__t :

Mame No, 2857 A Nadia /2021 Date: 25 71172021

To.
The Chairman & Managing Dwscior, WEMDTLL
WHIDC Suiiding, Di-10, Sectori1.3™ Floor
Salt Lake Oy, Kofaty 70009)
tengd-ehmdishd Pamad Lom
Syt Petition of Dinesh Chandea R. Agrawala lnfracon PA 1td in connaction with Jredging
of Rlverbad in NW-1 {Hooghty River] from Chalnage 189.8 km and 1920km |
downstraam/upstream of Kalyani Sridge) and use of River-Bud matarial for Kalyani-
Expressway Extension Profect

S, S
This is 1o draw your king attention 1o the above subject matter that Dinesh Chandra R,
agrawala infracan Pvt Lid who & working with Kalyani-Expressway Eatension Project has
obrained NOC & approval from the Inland Water Ways Autharity of India{IWAI} subject tC
swame condition as stated [Annexure-l} for dredging of Pieer-Bed in NW-1{Hooghly River]
feses Chatnage 1898 km and 1920km | downstreany/upstrearn of Kalyani Bridge). The
desited matostal shall be used for the above soid project. In this context letter of West
Bangsl Mighway Developmant Corporation Lid wide Memo No- 1377/WBHDCL daled
1397023 has been received wherein tha Distrct Magistrate Nadia has been requested to
Considey the matter |Annexurg-il). The petitiooer has prayed for pNOC/permission from the
Olstrct Adthernty (Armeasre-iii ,
i view of the above, necessary mstruction régarding modalities of guarry perrmill and
reafisation ol Royalties may kindly be given
This i3 far your kind perusal.

Froures faititfully,

Additionat District Maglstrate And
District Land and Land Reforms Officer, Nadia

Memo Mo 2897/71(3)/ MM/Nadia/2021 Date: 25 /11/202¢

Copy Igrwaradedio-

1} Jotmt Secrotery to the Land & Land Reforms and Refuges Relief & R i
ahabil
Department , far ivls kind information Mitation

3 Genaral Maneger{l] WBKDCL his kind information
3] C.A o Distrlct Magistrate, Nadia raquesting bim to of
ety . g ‘.“M place the letier before the

-”f—
Additlonal District Magistrata Aned
District Land and Land Reforms OHicar, Nadla

-AWW'_. -A 5539
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File No.ICE-120 1 (99¥8/2022 MINES SEC-Dept. of ICE 540

4

17275/2022/MINES SEC(ICE)

Government of West Bengal
Department of Industry. Commerce and Enterprises
Mines Branch
4, Abanindranath Tagore Sarani (Camac Street). Kolkata-700016

No L00-ICE-12011(99)/8/2022-MINES-SEC-Deptt. of ICE Dated: 22.02.2022

ORDER

Whereas the Govt. of this Department has received several representation through West Bengal Mineral
Development & Trading Corporation Ltd and other statutory organisations for grant of approval for
dredging/desilting operations in rivers/water bodies for the purpose of extraction of sand/silt/earth/seil
as filling materials for the linear projects.

AND WHEREAS, Land &Land Reforms & Refugee, Relief& Rchabilitation Department and this
Department have approved the proposal.

AND WHEREAS, a Standard Operating Procedure (SOP) in this regard has been prepared(enclosed
fierewith) and approved by this Department.

Nuw the Government of this Department has been pleased to order that henceforth West Bengal
Mineral Development & Trading Corporation Led. will act as State Nodal Agency for carrying out
dredging/desilting operations in rivers/water bodies to extract sand/silt/earthisoil for filling materials
tor all linear projects, guided by Standard Operating Procedure(SOP) stated above;

By order of the Governor,
Sd/-

Secretary to the Govt, of West Bengal



541

3
'72?5}’%{}2QMN'“ES)QE'Q(I@@)[(99),’8!2022--\'1INES-SEC-Deptt. of ICE Dated: 22.02.2022
Copy forwarded for information and necessary action to:
1) The Principal Secretary, irrigation and Water ways Department, Govt. of West i 20

Bengal ,Jalasampad Bhawan, Bidhannagar ,kol-91
2} The Principal Secretary Public Heaith Engineering Department , Govt. of West
Bengal, New Secretariat Building, kol-1
3) The Principal Secretary, Public Works Department, Govt. of West Bengal. Khadya
Bhavan, kol-87
4) The Chairman cum Managing Djrector
West Bengal Mineral Development & Trading Cérporétion Ltd.
WBIDC Building, 3rd Floor, DJ 10, DJ Block,Sector-ll, Bidhannagar,
Hoikata-700091 for kind information and necessary action.
This has a reference to his Memo No MDTC/SAND/002/150 dt. 16.01.2022.
5) The Chief General Manager { Tech), RO, Kolkata,
6) The General Manager, West Bengal High way Development Corporation Ltd. HRBC
Bhawan, Munsi Premchand Sarani, kol-21
7-29) The District Magistrate( all} for kind information.
30-51) The ADM & DL &LRO { all) for kind information.

Deputy Secretary
to the Government of West Bengal
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Z1TT275/2022/MINES SEC(ICE)
File No.ICE-12011(99))'8:‘2022-M!NES SEC-Dept. of ICE

SOP for Dredging/Desilting/Extraction of Fine Sand/Silt/Earth/Soil

Whereas representations have been received for grant of approval for
dredging/desilting in rivers/water bodies to obtain fine sand/silt/earth/soil as
filling materials mainly for the linear projects of National Highways Authority of
India (NHAI), West Bengal Highway Development Corporation and other
statutory bodies/organisations.

And whereas, the linear projects represent a large portion of construction
activities, such as highways or waterline improvements which have significant
development or strategic importance.

And whereas, MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE has
published Gazette NOTIFICATION New Delhi, the 28th March, 2020 S.0.
1224(E) regarding exemption of Environment Clearance for purpose of
“Extraction or sourcing or borrowing of ordinary earth for the linear projects
such as roads, pipeiines, etc”.

Thus in order to expedite the projects, the following Standard Operating
Procedure (SOP) is being adopted:

1.
The government organization through its Project implementing
Unit/authorized agency shall identify the stretch of river/dam/water
body/area for dredging/desilting/extraction of fine sand/silt/earth/soil and
conduct sample analysis of the material from an accredited lab for the
nurpase. Only those projects/areas having fine sand/silt/earth/scil which is
only fit for filling purpose and cannot be used for construction purpose
shall be considered.

An application with the sample analysis report has to be submitted by the
Project Implementing Unit/ authorized agency to Executive Engineer,
Irrigation & Waterways Department/ Concerned authority under whose
jurisdiction the stretch of river/dam/water body/area falls. Executive
Engineer/ Concerned authority shall verify the details, peruse the sample
report and if that the area has fine sand/silt/earth/soil which is only fit for
filling purposes ( not construction purpose) will grant the NoC for such
projects .

An application along with sample analysis report and with the NoC so
obtained shall be submitted by the Project Implementing Unit/authorized
agency duly forwarded by government organization to Department of
Industry , Commerce and Enterprises with the copy to WBMDTCL.

Department of Industry , Commerce and Enterprises may directly or its




275/2022/MINES SEC(ICE)
File No.ICE-12011(99)/8/2022-MINES SEC-Dept. of ICE

authorized agency i.e. WBMDTCL may grant permission to carry out the
work.

A copy of the said permission shall be sent to DLLRO of concerned district
and Irrigation & Waterways Department/ concerned department.

WBMDTCL may direcfly or through concerned DLLRO of the district shall
create a profile for the said agency in the centralized e-challan portal.

WBMDTCL may directly or through concerned DLLRO of the district shall
grant excavation permit against payment of rovaity, Cess , DMF and other
charges for the maximum quantity as shall be intimated by the
permission granting authority.,

The role of the WBMDTCL/ concerned DLLRO of the district is restricted to
. approval of excavation permit up to the maximum quantity as shall be
intimated by the permission granting authority and facilitating the
generation of road e-challan through online central portal for
transportation of fine sand/silt/earth/soil . However, the entire technical
supervision of dredging/desilting/extraction of fine sand/silt/earth/soil is
responsibility of the parent department under whase jurisdiction the
stretch of river/dam/water body/area falls. «

All existing Environmental and other regulations will have to followed by
Project Implementing Unit/authorized agency

Uffice by PROVAS BISWAS, UDA(MINES){ICE), Dept. of ICE on 22/02/22 12:11 PM

2.2°
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West Bengal Highway Development Corporation Limited 2 3
‘A Wholily Owned Camgany of Govt. of West 8engal)

~REBC Bhawar 4th & 5th Fiogr. Munsm Fremchand Satam Kolkata - 70002
Tet. - (033) 2262 5267 Teie Tax : (033} 2262 5266, Emall . nfo@wbrdc! gov T

e

Corsorste identity Numper U45203WEB20°25GC180687

Adclgov. m
temo No.: 0373,/ WBHDCL Date: March 2, 2022
o v The Secretary 1o the Sove. of West Bengai

Cepartment of Incustry, Commerce X Enterorises
Shilpa Sadan, 47 Floor
4, Arabinda Tagore Serani [Camac Street), Kolkata -~ 700015

jubject: Upgradation of Kalyani Sxpressway 0 4/6 lane configuration from Muragacha (Ch. 4+3565 KM}
to Kampa (Ch. 35+34C “M) including elevated connector with proposed Mogra - Kamaa -
Barajaguli Road Corridor in the district of North 24 Parganas in West Bengal (Phase-I1) on EPC
Mode — Permission for dredging / desilting from river Hooghiy

teference: Crder dated 22.02.2022 of the Department of Industrv Commerce & Enterprises, Govt. of
West Bengai (copy enclosed | -

3ir,

1. ‘West 3engal Highway Development Corporation Limited (2 Whelly Owned Company of Govt. of West
Sengatl] having registered office at 47 % 57 Floer, HRBC Bhavan, Munshi Premchand Sarani, Kolkata -
700021 has been entrusted Tor development of different State Highways in tf¥%e state of West Bengel,

Z. The above stated subject project works have Deen awarded to M/s. Dineshchandra R Agrawal Infracon
Pt Lig. (EPC Contractor) and the execution of work is under progress.

3. The EPC Contractor expressed their willingness for the Dredging / Desilting of Soil from River Heooghly
under NW-1 under [nland Waterways Authonty of India (TWAI) for the usage in Earthwerk for highway
development work for the aforssaid project and [WAL has issued NOC in this regard vide letter no.
IWAL/KOL/HYSUR-MIS(C/2018-19/556 dated 03.09.2021 (copy enciosed).

4. Meanwhile, the Depariment of Industry, Commerce & Enterprises (Mines Branch), Govt. of West Sengal
vide order no. 100-ICE-12011(99)/8/2022-MINES-SEC-Deptt. of ICE dated 22.02.2022 issued Standard
Overating Procedure (SOP) for approval for dredging | desilting of iver / water bodies.

wi

EPC Contractor has submitted oroposal based on the SOP for dredging / desilting of about 8 (E ght)
Lakh CuM from Upstream & Downstream of Kalyani Bridge vide their letter ref. DRA/WBHDCL/KE 2021-
22/1758 dated 01.03.2022 along with test reports and other relevant details (copy 2nclosed).

5. In view of the above, 't is requested to kindly consider the proposal of EPC Contractor towards
according permission for Dredging | Desilting of Soil from River Hooghly for the usage in
Earthwerk/highway, as per vour convenience for the interest of publfic work.

Thanking vou,

s T
General Manager (1), WBRDCL
Enclosura; As stated.

Page 1 o7 2
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pNo.: 0373/1(5)}/WBHDCL Date: March 2, 2022

B T

‘orwvarded to:-

The Managing Director, 'WBHECL for favour of kind information please.

The Chief General Manager, 'WBHDCL for kind information piease.

The Project Director (), WBHDCL for information.

The Team Leader, M/s LEA Asscciates South Asia Ovt. Ltd, for information.

The Authorized Signatory, M/s Dineshchandra R Agrawal Infracon Pvt. _td. for information & necessary
actien.

General Manager (I}, WBHDCL
»No.:  0373/2(5)/WBHDCL . Date: March 2, 2022

‘orwarded for kind information to:-

The Chairman and Managing Director, West Bengal Mineral Development % Trading Corporation
Limited, 37 Floor, WBIIDC SBuilding, TJ - 10, Sector — II, Sait Lake City, Koikata ~ 700091,

The Directer, Infanc Waterways Authority of India, P-78, Garden Reach Road. ¥oikata — 700043,

The Directer, Marine Cepartment, Syama Prasad Mcokeriee Port, 15, Strand Read, Kolkata - 700001,
The District Magistrate, Madia.

The Additiona! District Magistrate and District Langd & Land Reforms Officer, Nadia.

L

O g ———
2 i)

General Manager (1), WBHDCL

Page 2 of 2
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West Bengal Highway Development Corparation Limited
‘A Whaily Owned Company of Govt. of West Bengal!

et : ~RBC Bhawan 4th & 5th Sloor. Munshi Premcnara Sarani, Kcikata - 73002
Te: (033 2262 5267 Tele Fax : ((33) 2282 5266. Emai . nfa@wohdci Jov 0
Corporate dantity Numger  U45203WB20 2SCGC1R0887
.Sfa'f”’ﬁai;:i:_gg". n

Memo No.: 0715/ WBHDCL Date: April 6, 2022

To: The Chairman & ‘ffaﬂacmc Director
Jlest 3ergai Minerai Develcoment and T-ading Corporation Lmited
WBIDC Builging, 37 :‘ccr. Cl-1C, Sector- 11
Selt Laxe, Kolkata - 700091

Subject: Lpgradation of Kalvani Expressway to 4/6 lane configuration from Muragacha (Ch. 44565 KM

o Xampa Ch. 35+340 KM ircluding eievated connector with proposed Mogra - Kampa -
Barajaguii Road Corrider in the district of North 24 Parganas in West Bengal (Phase-il) on EPC
Mcde - Regarding dredging / desiiting from Hooghiy River from Ch. 189.8 Km &
192.0 ¥m - Submission of ﬁlled format of Annex A

Reference: “our office jetter dated MOTC SAND/LIMEAR/20/654 dated 01.04.2022
Sir,
In connectio~ with the subject and letter under reference, piease fing enclosed the filled format | Annex A) for

Creation of login in the online portal for making statutory payments & generation of a-chailans as stated n
S0P

Further, it 's submilted that that the technical supervision of the work and adherencs to the condi tions of the
S0P shail be ensured and strictly monitorad during execution of works. .

Thig is fer favour of your information & <ind necessary achon piease.

lrl ¥
L
Thanking you, { 4"""'_"' ?

Vil L

Ceneral Manager (T N HEI:C’._

Enclosures: As stated.
Memo No.: 0715/1(4)/WBHDCL Date: April 6, 2022
Coov forwarded 10:-

1. The Chief General Manager, WBHDCL for kind information.

2. The Project Director (V), WBHDCL for information & necessary action.

3. The Team Lsader, M/s LEA Associates South Asia Pvt, Ltd. for information. He is requested to ensure
that the technical supervision of the work and strict adherence to the conditions of the SOP at all times.

4. The 2uthorized Signatory, M/s Oineshchandra R Agrawai Infracon Pvt. Ltd. for information & necessary
action. He is requested o0 2nsure that the technical supervision of the work and strict adherence o the
conditions of the SCP at ail times.,

-~
Al
Generat Manager (I}, WBHCCL

Memo No.: 0715/2(2)/WBHDCL Date: April 6, 2022
Copy forwarded ;-

1. The Cirector, Inland ‘Waterways Authority of India for kind Information & necessary technical
superasion of work,
2. The District Land % Land Reforms Officer, Nadia for information please.
oz Bt o DRI
]

Generai Marager I}, WBHDCL

u
Y]
(i)
1]

oy
)
s

-



' AVW_Aq

SATHT TR &S T9, Hiersnran o S
AMA PRASAD MOOKERJEE PORT, KOLKATA A ‘ g
HHET FA9HT MARINE DEPARTMENT SHALA PEASAE ECONCARE PR, KELUATA
Arn/CH/DRW/139/22 Dated: 16.06.2022

CIRCULAR

As approved by the Board of Major Port Authority for Syama Prasad
<erjee Port, Kolkata on 30.05.2022 vide reso. No. R/109/KDS/MRN/3/05/2022,
following will be applicable with immediate effect:

. The revision of rates will be:
a. Hydrographic survey charges @ %1,02,000/- per day
b. Impact Assessment charges (for silt excavation) @ ¥60/- per cu.m. of the
silt. '
'. Over and above, departmental charges @19.25% and contingencies @3% plus

taxes (as applicable).
@h
%g.k/yw

.
{Capt. P. Maitra)
Chief Hydrographer (i/C)
for Director, Marine Department
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SYAMA PRASAD MOOKERJEE PORT, KOLKATA -
et AT MARINE DEPARTMENT v e ok e e

SYAMA PRASAL SOURERICE PORT, HOLKATA

No.Mr/Silt/DineshchandraR/79/22 aTaE /Date: 10.08.2022

M/s. Dineshchandra R, Agrawal Infracon Pvt. Ltd.
Eco Suite Business Tower, Office 205 & 206,

New Town,

Kolkata — 700 157

£ mail : draipl.rob@gmail.com

Dear sir,
Sub: Silt excavation in River Hugli for linear projects

Please recall your letter no. DRA/KE/GEN/2021-22/1227 dated 04.09.2021 on the above
subject. As you were informed then, we were awaiting the decisions of various state government bodies
and hence the modalities to be followed by us for granting NOC for excavation of silt / sand from River
Hugli were under revision,

You are now requested to apply in the attached Silt Excavation Application farmat for
issuance of an NOC from Syama Prasad Mookerjee Port, Kolkata. The following will be the procedure
followed by us for granting the permission:

a) Opening a Party Code with SMP, Koikata by the applicant;
b} Purchase of four copies hydrographic chart of the locality to be excavated from
DMD’s Drawing Office;
¢) Application to the Director, Marine Department in the filled-in Silt Excavation
Application format, alongwith the excavation area marked out in all four copies of
the hydrographic chart;
d) Payment of Hydrographic Survey Charges (for both pre & post excavation surveys)
@ R1,02,000~- per day (with additional Departmental Charges @ 19.25%,
Contingencies @ 3% plus 18% GST) by the applicant based on the estimated number
of days required for such survey by the Commander of the locality of the excavation
area; -
e) Carrying out of the large scale survey of the excavation area by the Commander /
hydrographers;
f) Inspection of the excavation area by a team of SMPK Officers, and submission of
o their report;
1 g) Payment of Impact Assessment Charges (for silt excavation) @ T60% per cum, (with
' additional Departmental Charges @ 19.25%, Contingencies @ 3% plus 18% GST):
h) On scrutiny of all documents & reports, NOC for excavation to be issued for the
applied quantity and period by the Director, Marine Department.

Kindly treat this as urgent please.

Yours faithfully, ﬁw/{\ ‘3}53,}2'}_

(Capt. A, Ghosh),
Director, Marine Department (1/C)

Copy to the Commander, HRS Party for information and necessary follow up please.
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<TO BE APPLIED IN THE LETTERHEAD OF THE ORGANISATION> 29

ctor, Marine Department
naprasad Mookerjee Port, Kolkata,
trand Road,

tata— 700 001

Sub: Request for permission to excavate silt from River Hugli

1/We would like to excavate silt from River Huglinear ................. {name of the area).

I/We have been already issued an NOC granted by State Nodal Agency (M/s. West Bengal Mineral
velopment & Trading Corp. Ltd.) and clearance granted by M/s. Inland Waterways Authority of India for areas north
Vidyasagar Setu considering marine navigation aspect (both copies attached).

OR

Kindly issue us a Provisional NOC so that l/we can approach the State Nodal Agency (M/s. West
ngal Mineral Development & Trading Corp. Ltd.) and M/s. Inland Waterways Authority of India (for areas north of
dyasagar Setu) for obtaining necessary clearances.

Necessary information / documents as required are given below:

1, Area of proposed excavation demarcated on 4 (four) copies latest Hydrographic
Survey Chart of SMPK purchased from the DMD’s Drawing Office on payment
Dumping site of excavated silt is demarcated on the river chart indicating distance v

; es/No
from river bank
Purpose of excavation
Quantity of silt to be excavated (in cu.m.)
Period of excavation applied for (in months)
‘Whether Foreshore land owned by KoPT would be utilized for stacking yard (if so,
a copy of the application submiited to Land Dept. of KoPT for permission to be Yes/No
attached)
Mede of transportation of excavated silt from sile of excavation to stacking yard
Contact details (address, email & phone numbers) of applicant (key person with
designation in case of a company) for communication

I/We heggby declare that SMP, Kolkata will not be held responsible for any dispute over the private
and proposed by me / us"for stacking of the silt of for any complaint / disruption from any corner in transportation /
stacking of silt ashore on the proposed land.

Submitted

N

oa gt Eadt b

s

I/We am/are ready to pay Hydrographic Survey Charges and Impact Assessment Charges (for silt
excavation) as per rules of SMP, Kolkata. I/We also undertake that /We will abide by all the rules & regulations as
well as terms & conditions of SMP, Kolkata.

1/We also hereby declare that no excavation wiil be carried out by us until NOC is granted to me / us
SMPK.

Yours faithfully,

Signature
(Name of the applicant)

Documents needed to be enclosed with 4 {four) copies of the applications:

» A copy of money receipt towards payment of cost of 4 (four) hydrographic charts from SMPK.,

e 4 nos. of river charts demarcating the proposed site of excavation in the river and the position of stack yard
ashore.

e Copy of NOC granted by State Nodal Agency (M/s. West Bengal Mineral Development & Trading Corp.
Lid).* .

s Copy of clearance granted by M/s, Inland Waterways Authority of India for areas north of Vidyasagar Setu
considering marine navigation aspect.* :

*Nol required if applying for a Provisionat NOC from SMP, Kolkata.
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ST SR e G, B
AMA PRASAD MOOKERJEE PORT, KOLKATA

H\—/“ﬁl’."
R / MARINE DEPARTMENT mmﬂm
SANA PRASHD WOORELEE PORT, KOLKTA
Phone ; 033-71012343 E<mal: dychydro@iokatapartirust Formenty Koihata Port Trust

govin
Wabsite | m.mwmm.Wh

DMD Drawing Office,

#RN 1 SE-1/Dinesh Ch/110 /22 Dated: 01 - 42 20%%

’s. Dineshchandra R. Agrawal [nfracon Pvt, Ltd.
‘ho Suite Building, Office 205 & 206,

»w Town,
plkata — 700 157

Sub: NOC for excavation of silt at Barrackpore - payment of Hydrographic
Survey Charges

Please refer to your application for excavation of silt from River Hugli in the
arrackpore area. :

As a part of the process of granting permission for excavation, your are now
squested to deposit an amount of 22.95,670/- (Rupees two lakhs ninety five thousand six hundred
nd seventy only) as pre and post hydrographic survey charges to SMPK's account (Bank details
ippended below). On payment of the above charges, Hydrographic Survey of the excavation area
ill be undertaken by us. :

Kindly let this office know when the amount has been transferred.

Gt

‘f’ Chief Hydrographer (UC)
o for Director, Marine Department

Copy to : Commander, HRS Party for information please.

Bank Details of SYAMA PRASAD MOOKERJEE PORT,KOLKATA

| Name [SYAMA PRASAD MOOKERJEE |
e ..__,.*.___LEU.FQ:LKQ.L_@I& ______ -
't Name of the Bank | Indian Overseas Bank ‘
i

Gark AccountNo, ~oeTsooooo00aet |
1TypeofAccount{curren /S8 TICurrentAfc‘ Hepaausmmeni
WD) o e |
Faddress of the Branch {STRAND ROAD BRANCH e
LR ___ | KOLKATA-700 001 }
[IFSCCODE . .. e |1oBAOGOSTS

MICRCODE . . oo O igs ™ ™" E"i!
1 G.5.T. No. " 19AARIKO361L1Z3 -

sz%:m'ﬁgsz
)

34



SYAMA PRASAD MOOKERJEE PORT, KOLKATA
Wk AW / MARINE DEPARTMENT

Phone : 033-74012343 E-mail : dychydro@kokataportirust gov.n e
Website : www.smportkolkata shipping.govin -~~~ s :

) DMD Drawi :
No. MRN/ gE'i !’Dinugcﬁ\(”a’ﬂ.b | rawing Office,
; : Dated: (5-t2-2¢22-

-Vﬂﬁs. Dineshchandra R. Agrawal Infracon Pyt. Led.

Eco Suite Building, Office 205 & 206,
New Town,
Kolkata — 700 157

Dear sir.

Siub: NOC for excavation of silt at Kalvaniarea - pavment of Hydrographic
Sarvey Charaes

Please refer to your application for excavation of silt trom River Hugli in the Kalyani area.

Please note that there is a change in the geographical co-ordinates of the proposed area in
Char Kanchrapara, which will now be bounded by the following co-ordinates:

A~225747.344 N, 08824 35656 E
B-225747.760 N; 08824 36.214 E
C-225731.428 N; 088 24 40350 E
D-225731.419N; 088 24 39.530E
The proposed area near Majherchar will remain unaltered.

« As a part of the process of granting permission for excavation, yous are now requested
deposit an ar’n}um of £2,95.670/- (Rupees two lakhs ninety five thousand six hundred and seventy only) as
pre and post hydrographic survey charges to SMPK’s account (Bank details appended below). The
concerned Commander has already been advised to take up the Hydrographic Survey of the excavation
arca,

Kindly let this office know when the amount has been transferred.

Thanking you,

Yours faithfully.

. 22
Chief H}-‘di‘?}vyrﬁphcr (1

for Director, Marine Department

Copy to : Commander, HRS Party for information please. He is requested to submit the charts, atter
incorporating the changes in the Char Kanchpara co-ordinates please.

Rank Details of SYAMA PRASAD MOOKERIEE PORT, KOLKATA

{ Nawme /SYAMA PRASAD MOOKERIEE
D PORT KOLKATA

" Mawna 5f the Uani  Indion Overseas Dans

“Bank Rccount MO 7 067302800000491

o of Acee ieazaek §OEgE " Enrenat Alc

i : s s

Andresy of the Branch | STRAND ROAD BRANCH

3 KOUKATA = /o0 001

L IPSC CODE L ... ..3YomADDODS?S

TMICR CODE 700020006

(G5 No © igAAMIKDAGLLLED

P e FARKG2GN
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ACCREDITATYON C a re

1SO 14001 : 2004

OHSAS 18001:2007

Phone : 91-79-30005789, 30021789 Fax : 91-79-4002 2556 Email : drainfr

Dineshchandra R. Agrawal gg
Infracon Pvt. Ltd.

: Engineers & Contractors
401, The Grand Mall, S. M. Road, Ambawadi, AHMEDABAD - 380015. Gujarat, INDIA
a89@gmail.com Website : www.draipl.com

e e

____________ Date 05122022

To,

The Director- Marine Department,
Shyama Prasad Mukherjee Port, Kolkata
15, Strand Road,

Kolkata- 700 001,

Sub: Up gradation of Kalyani Expressway to 4/6 lane Eonﬁguraffon from Muragacha (Km. 4+565) to
Kampa (Km 35+340) including elevated connector with proposed Mogra-Kampa-Barajaguli Road

Corridor in the district of North 24 Parganas in West Bengal (Phase-Il) on EPC Mode-Reg: Payment
of Hydrographic Survey Charges

Ref 1. MRN/SE-1/Dinesh Ch./110/88 dt. 01.12.2022

Dear Sir,

With reference to above cited subject, we are submitting details of payment of Hydrographic Survey
Charges, Deposit Amount of Rs. 2,95,670/- Submitted in account no. 267502000000491 of Indian
Overseas Bank, Strand Qpad Kolkata-700 001 IFSC Code no. {OBAQOO0O6E7S.

Thanking you and assuring you our best services at all the time.

Yours faithfully,
For Dinesh Chandra R. Agrawal Infracon Pvt. Ltd.

Kumar Nilesh i

General Manager

Encl.: As Above.

Copy to:

1. g};neraf Manager |, West Bengal Highway Development Corporation Limited, 4"& 5" Floor, HRBC
Bhavan, Munsi Premchand Sarani, Kolkata- 700 021,

2.Project Director V, West Bengal Highway Development Corporation Limited, 4ng& 5" Floor, HRBC
Bhavan, Munsi Premchand Sarani, Kolkata- 700 021.

3. Team Leader, Lea Associates South Asia pyt.Ltd, Khardaha, Rahara, Kolkata 700118

E

Regional Office : Eco Suite Business Tower, Office. 205 & 206, New Town, Kotkata - 700 157
West bengal, E-mail : draipl.rob@gmail.com

Corporate Office : 401, The Grand Mall, S.M. Road, Ambawadi, Ahmedabad-380015
E-mail : draiplcorp@gmail.com

Site Office - Mouza - Chandua, LR No.- 1942, P.S.- Bijpur, Dist.- North 24 Parganas.
Pin- 743145, E-mail : kep.draipi@gmail.com




New Iawm s
Kolkata ~ 700 157

Email : draiplrobidgmail.com

- Deaor sir,

ks

M/, l)uw-.hchamlm R. Agmw 2ll1l‘mcun P' Ltd
Jico Suite Business i“owm'. Gfﬁw 205 & 206 .

Sub: NOC for excavation of silt af .l'(al'vﬁni' (2 areas) — nm*ment-of"lmmm-t

Assessment Charoes & submission of Security Deposit

Reference your application for permission to excavate silt from River Hug,h near

’I.ah ani areu, you urc now requested to pay the Impact Assessment Charges (lAC) and arrange

for aubmtss;on ci Sccuruy Dcposu as follows:

A. Ilmmti a&sscssmcn t Charges (IAC)

Area of excavation - BARRACKPORE
&

Total £

noun of Departmental Add i
s:l{‘ I' “v“‘_ﬁ o Charges@ | contingency | Total IAC | ~op @ 18% IAC

’ﬂ:}ﬁ“ to per ase price 19.25% on @3% on ST Tas _ w {Grand Total)
i Cguan, ase I}ricc hasc pl'i{:‘?

ehvirted :

e |

5000 | 120 | T1800.000 | 346500 | T54.000 [322,00,500 | 3,96,090 | X25,96,590

 B. Security l)enus:!. In adc!x!mn to the above, secunly deposit in the form of a Bank

nel:

Guarantee of an amount equivalent to the [mpact Assessment Charges for silt excavation
(i.c. ¥22,00,500/-) has to be deposxled with SMP, Kolkata during pendency of the
dredging / desx!im;, opcmtmns This amount will be returned to you afler your ;}ermuu,d

tenure of dredging / desilting aperahons is over (i.c. 4 montiﬂ) ;

As stated.

Tln, bank details m SM P Koikﬁta is ai‘mhed herewuh

‘{ours faithful iy,

G pfsh?

Chicf Hydrographer (1/C)

Pape 1 of 2
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ACCREMNTATION |

IS0 14001 ; 2004
CHSAS 18001:2007

401, The Grand Mail, S. M. Road, Ambawadi, AHMEDABAD - 380015. Gujarat, INDIA
Phone : 91-79-30005789, 30021789 Fax: 91-79-4002 2556 Email : drainfra39@gmail.com Wabsite : www.draipl.com

Dineshchandra R. Agrawal
Infracon Pvt. Lta 35

Engineers & Contractors

Ref: DRA/ KE/GEN/2023-24/3178 ‘ Date: 01/08/2023

To,

Chief Hydrographer (l/c)- Marine Deptt,

Shyama Prasad Mukherjee port trust (Kolkata port Trust),
15, Strand Road , Kolkata-700001

Sub: Upgradation Kalyani Expressway to 4/6 lane configuration from Muragacha (Km.4+565) to Kampa
( Km.35+340) including elevated connector with proposed Mogra — Kampa-Barajagull Road Corridor in
the district of North 24 parganas in West Bengal (Phase-ll) on EPC Mode-Reg.
Bank guarantee against NOC for dredging in River Hooghly.

Ref.: 1. MRN/SE-4/Dinesh Ch./59/23 df.29.05.202.3|

Dear Sir, { x

Pursuant to letter received from your good office vide letter under ref at (1), we have submitted
Rs.25,96,950/- on dt. 10.07.2023 (copy enclosed for reference) against Impact Assessment Charges
and a Bank Guarantee issued from Indusind Bank bearing no-OGT0009230084273 issued on
26.07.2023 valid up to 31.01.2024 against Security Deposit for dredging from River Hooghly under
Mouza Majerchar & Char Kancharapara under Nadia District.

Original Bank Guarantee is attached herewith for your necessary & required action.

Thanking you,
Your Faithfully,
For M/s Dineshchandra R. Agrawal Infracon Pvt. Ltd.

A5 e

Kumar Nilesh
General Manager.

Encl: 1. Bank Guarantee No. OGT0009230034273 dt 26.07.23

Copy to: Capt. Abhik Chattopadhyay, Commander (PDS Party)

Regional Office : Eco Suite Business Tower, Office. 205 & 206, New Town, Kolkata - 7%&?‘1‘5‘ oo'ﬂ“:‘ 9&&3‘\
West bengal, E-mail : draipl.rob@gmail.com

Corporate Office : 401, The Grand Mall, S.M. Road, Ambawadi, Ahmedabad-380015
E-mail : draiplcorp@gmail.com

Site Office : Mouza - Chandua, LR No.- 1942, P.S.- Bijpur, Dist.- North 24 Parganas.
Pin- 743145, E-mail : kep.draipl@gmail.com

n<@ c;& \(“3@
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PAYMENT ADVICE
DINESHCHANDRA R AGRAWAL INFRACON PV 6

CO DINESHCHANDRA R AGRAWAL INFRACO
101 RAJDANGA NABA PALLY DISHA APPT
FL NO 3A BS HDFC BANK KASBA BRANCH

KOLKATA
700107
Beneficiary's Name ] :SYAMA PRASAD MOOKERJEE PORT
Beneficiary's Code :DRAIPLJULY123
Beneficiary's Address
Client Ref No : SYAMA PRASAD MOOK
Date :10/07/2023 5
Bank Reference No :307103523143
UTR Number :HDFCR52023071070648276

We have initiated a credit to the Account Number 067502000000491 for the amount of
Rs.2596950 through RTGS for the below mentioned details.

IFC Code '+ TOBAOD00675

. i
Micr Code i
Beneficiary Bank Name : INDIAN OVERSEAS BANK
Beneficiary Brn Name
Payment Details :KALYANI SITE
:SECURITY DEPOSIT

:MONTH OF JULY 2023

Payment Details
Payment Details
Payment Details
Payment Details
Payment Details

=1 G W ok W

Payment Details

- This is Computer generated advice. Does not require any signature.
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SYAMA PRASAD MOOKERJEE PORT, KOLKATA B
T W/ MARINE DEPARTMENT e

SYAMA SRASAD MOOKERJEE PORT, CLKATA

b o g

Phore 1 033-71012343  =-mail : dychyersi@kolkataportrust gov.in
Website : www.smoorkeikata. shipping.gov.in

DMD Drawing Office,
No. MBN /32-2 / Dinesn 0n 73272

b

Dated: 23 cr. 23

M/s. Dineshchandra R. Agrawal Infracon Pvt. Ltd.
Eco Suite Business Tower. Office 205 & 206.

New Town.

Kolkata — 700 |37

Email : draipl.roba email com

Dear sir.

Sub: NOC for excavation of silt at Kalvani (2 areas) in the survey localities of
Sahagunj to Bansheria and Bansberia to Tribeni

You had applied for permission o excaggite 13.000 cum. of silt from River Hugli
at Kalyani (2 arcas) over a period of 4 (four) months, The excavated stlt would be used for
“upgradation ot Kalvani Expressway. which is a linear project.

the areas of excavation are bound by the four points (A, B, C & Dy as demarcated
in the large scale surveys of both the areas (both charts attached). the geographical positions of
which in WGS 1984 datwum are:

Points Sahagunj to Bansberia {',-.\rea - I)”. Bansberia to Triheni_[ Area—2) .
I A XS AT N OB 24 336 E | 0750 55N 088°24°277°E |
B I2°57 478" N: 088° 247 36.2°E | 22°59 24.8° N 088° 30 30.6°EF
C 229577 314TN:088° 247 4037E | 22938 8.7 N; 088° 24 31.4°E |
D 22°57 314N 088° 2473957 E | 22958 591" N: 088° 24 17T E

After consideration by the Marine and Hydraulic Study Departments of SMP,
Kolkata, vou are hereby allowed to excavate 15.000 cu.m. of silt from the aforesaid focation over
a period of 4 (four) months, subject to the following conditions:
a) You shall apply separately to M/s. WBMTDCL. and obtain all necessary permissions
to excavate silt as may be required under law.
b) You are to compiy with all 2overnment rules. regulations and terms & conditions as
may be applicable.
¢} You will have to submit the initial Stock Permit issued by the Competent Authority of
Govt. of West Bengal so empowered to the Marine Department. SMP. Kolkata. The

Page 1of 2
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ferm of the excavation permission will commence from the issuith of th

Permit.

d) The excavated silt will have to be solely used for the purpose as indicated in your
application. i.c. as filling material for lincar projects.

¢} No barrier shall be made across the river lor any purpose that may binder safe
passage of any crafl.

) Mechanical craft used for the purpose ol excavation shall have all valid licenses as
are required by law. A maximum of 2 such craft may be used for the purpose per area
of excavation. !

g) Transportation = storage of silt in the stacking yard as declared by vou should be
undertaken as per the norms of the local municipal authorities and shall not create any
public nuisance. :

h) Stacking of silt should not be done on the foreshore area of SMP. Kolkata.

1) SMP. Kolkata will not be held responsible for any dispute over the private fand to be
used for stacking of silt. as proposed in vour application or with respect fo
transportation of silt ashore,

1} The excavation area should not be deepened at a time by more than 2m below the
existing bed level.

K} No excavation shail be undertaken beyond the stipulated boundary .

1y The quantity of silt excavated shall not exceed the declared quantity under any
circumstances.

m} You will not be alfowed 1o excavate silt within a distance of 30m from the high bank.

N} You will stick to the conditions as indicated in vour letters,

Y au are also reguested to submit an undertaking in the given format,

Thanking vou.

Y ours faithtully.

-1 |

AR
(Capt. A. Ghosh)

Director. Marine Department

Copy to: the Chief Hydraulic Engineer (1'C) for information please.

Copy ro: the Commander, HRS Party for information please. He is requested to monitor the
work at regular intervals as deemed fit.

Copy ro: Mis. West Bengal Mineral Dey elopment & Trading Corporation Ltd., | @ .o

f‘_ & 1‘: ! 144 -._'.i"-' ¥ eay - \‘_\_._ i . : i ._: _\‘Z:- A ' g T3y
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Government of West Bengal

r Stock Permit [NOT PO]EA‘,LE]
>
Permit No : 84/T/22-23:260522035639/PT { @ _ . Permit Date: 26!05!2022_

Where as it appears that MS DINESH CEANDRA RAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredging/Desilting ‘Material Stock Char Kanchrapara, KANCHARAPARA
[104/882022}, P.S - CHAKDAHA, N @s applied for Stock permit for extraction of Dredging/Desilting
Material on 23/05/2022 .

Where as it also appears that pl%mt for such extraction has been done on 26/05/2022.
The Permission Holder has depos@ oyalty Cess Contribution to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredgmn,fDe i i

.h‘.~ "'

| SINe ,gﬂe:nd“ of A/C Desggjﬁ | ad QLA Amount(Rs)
1 |Ro hectian of Royifis By and A g1 00209, 498000.00
f Migerals-Royalties -
f
' 2 &%oﬂmen Of Roygl 90000.00
| =S, [Minerals-Royalties-oth
[ % 8
i ‘J‘, DMF _49800.00
L %
4 Income Tax ; __ ,&e' 9960.00
5 Convenience Fees (Int.ludin : . A a,a 11753.00
6 |Prescribed Cost g s 0
3 '-'A'-::.'i‘.‘ P & I - b I
7 Pw.ttyfother Chatges > ;A i % =3 0.00
i b

L % 659513.00
The payment of Rs 659513. 00 /- vide Transaction Reference Number BRNO4 456 dated 26/05/2022 has been
approved in the system on 26/05/2022 . &

Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desilti terial is hereby allowed in favour of MS
DINESH CHANDRA R AGRAWAL INFRACON PVT Lm of the Dredging/Desilting Material Stock

Char Kanchrapara, KANCHARAPARA [104/SS2022) .@ AHA Dev. Block with the validity fom

26/05/2022 to 07/07/2022.

Memo No : 013/3 ‘ ‘Q% ‘ Additional District Magistrate &
Dated  :24/05/2022 _a District Land and Land Reforms Officer NADIA

On QR code scanning pl check that the website address bar shows mdtcLwb.gov.in as that is the only geauin®
website of the sovernment.
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! Stock Permit [NOT FOEALE]
by \.' r

LN

5.9'»?

Permit No : 349/T/22-23/310822110818/PT & Permit Date : 31/08/2022

<, %
; L4
Where as it appears that MS DINESH CHANDRA RERAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredgingx’Desiltﬁf‘Matcrﬁal Stock Char Kanchrapara, KANCHARAPARA

[104/582022], P.S - CHAKDAHA, NA% applied for Stock permit for extraction of Dredging/Desilting
Matenal on 17/08/2022 .

Where as it also appears that pa%m for such extraction has been done on 31/08/2022.
The Permission Holder has dcpus@ yalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

600000.00 cft Dredging/Desi {aterial accordingly in b wing manner :-
SI No _Head of A/C Des Amount(Rs)

! L iRo _-C_&L-:cl:iou of Roygihe 498000.00
| | Migerali-Royaltics

| 2 ,,.:'C;?é%:CoHccﬁ on Of RoyZil 90000.00

s, [Minerals-Royalties-oth &
Y ' _49800.00
| a Income Tax _ ‘g’ 9960.00/ .
l 5 Conveaience Fees (Includin _« B “-.-__.;.-.'T' . % 11753.00
| & |Prescribed Cost b, . . n& 0
l e v T 32
!— 7 Pepalty/Othez Charges TR 4 0.00
_l e 659513.00|
hT; payment of Rs 659513.00 /- vide Transaction Reference Number BRNCH 1291 dated 30/08/2022 has been
i 31/08/2022 . *

approved in the system o1 - ) _ . o _

Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desil terial is hereby allowed in favour of MS
DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, ji{gpect of the Dredging/Desilting Material Stock
Char Kanchrapars, KANCHARAPARA [104/552022] L@ AHA Dev. Block with the validity from
27/08/2022 to 04/10/2022. ‘

it istri gistrate &

Memo No : 013/8 \& Additional District Ma e
Dated  :26/08/2022 {\ District Land and Land Reforms Officer

On QR code scanning pl check that the webslte address bar shows mdtcLwb.gov.in as that is the only —

helta af ik v r avR




562

Government of West Bengal

i Stock Permit (NOT FOE@E]

Permit No : 608/T/22-23/151122010205/PT < 2 ~ Permit Date : 15/11/2022

Where as it appears that MS DINESH CHAND . RAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredging/Desilting*Material Stock Char Kanchrapara, KANCHARAPARA
[104/882022], P.S - CHAKDAHA, N @ applied for Stock permit for extraction of Dredgmg/Desilting
Material on 20/10/2022 . .

Where as it also appears that p*;iﬂ for such extraction has beea done on 15/11/2022.
The Permission Holder has deposifgyRoyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

200000.00 cft Dredging/Desj aterial accordingly i OWing manner :-
i (b - "
| SINo ;ﬂea?’:f A/C Desc Amount(Rs)
!
1 Roy@ecﬁan of Roygl 166000.00
Migera®-Royaliies 8/ :
2 m lection Of Roygilic 30000.00
h ;
=2 Minerais-Royalties-oth &g
v XN 3 g
'+ |DMF - 16600.00
4  |Income Tax ST | a X 3320.00
5 |Convenience Fees (Includin Cn"” . 391800
6 Prescribed Cost ‘ 0
7 Penalty/Other Charges 0.00
The payment of Rs 219838.00 /- vide Transaction Reference Number BRN 275 dated 14/11/2022 has been
approved in the system on 15/11/2022 . ® .
Hence, Prayer for Stock Permit for 200000.00 cft of Dredging/Desilti terial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT Lm of the Dredging/Desilting Material Stock
Char Kanchrapara, KANCHARAPARA [104/552022] l% AHA Dev. Block with the validity from

08/11/2022 to 04/12/2022. ‘

Memo No: 013/11 : \ﬁ ‘ _ Additional District Magistrate &
Dated  :07/11/2022 Y ' District Land and Land Reforms Officer NADIA
On QR code scanning pl check that the website address bar shows mdtcl.wb.gov.in as that is the only genuine
website of the onvernment.
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Government of West Bengal
L Stock Permit [NOT FO]%;\LE] J
>
Permit No : 844/T/22-23/10012308 1922/PT 4 “ Permit Date : 10/01/2023

7
Where as it appears that MS DINESH CHANDRA %gRAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dr:dging/Desiltchaterial Stock Char Kanchrapara, KANCHARAPARA

(104/S$2022], P.S - CHAKDAHA, NA% s applied for Stock permit for extraction of Dredging/Desilting
Material on 20/12/2022 .

Where as it also appears that payment for such extraction has been done on 10/01/2023.

The Permission Holder has depos@ oyalty ,Cess, Contribution to DMF, TDS and Convernience Fees for Stock of
600000.00 cft Dredging/Desi terial accordingly.in the

i B
' e B
SI Ne ,.,ﬂeﬂ?ff A/C Dcsqg,jp:ﬁ'“dn Amount(Rs)
S e
1 Roya@\@lecdon of Royz 498000.00
Mmerals-Royalties
2 ,&#C ollection Of Roy; 90000.00
Sy, % [Minerals-Royalties-oth
-yl owr _49800.00
! 4 Income Tax %\0 9960.00
5 Convenience Fees (Includin; _ @ 11753.00
6 Prescribed Cost " f\* 0
A4
7 Penalty/Other Charges 0.00
‘ 659513.00
The payment of Rs 659513.00 /- vide Transaction Reference Number BRN 56434 dated 09/01/2023 has been

: 01,2023 . »
approved in the system oo 10/ . xis il cis :
l-;)cncc Prayer for Stock Permit for 600000.00 cft of Dredging/Desiltifg Yaterial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT Lm of the Dredging/Desilting Material Stock
Char Kanchrapara, KANCHARAPARA [104/852022] % AHA Dev. Block with the validity from

05/01/2023 to 03/02/2023. .“
Additional District Magistrate &
Memo No : 013/14 \%
istri Officer NADIA
Dated  :04/01/2023 Q District Land and Fmd Reforms

: i genaine
Ou QR code scanning pl check that the website address bar shows mdtcLwb.gov.in as that is the only
website of the sovernment.
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Government of West Bengal
| Stock Permlt [NOT FOEA,LE] ‘
Permit No : 955/T/22-23/260223081040/PT {. e Permit Date : 26/02/2023
RS

Where as it appears that MS DINESH CHAND 'R RAWAL INFRACON PVT LTD , Permission Holder or
suthorized person of the Dredging/Desilti Matcna! Stock Char Kanchrapara, KANCHARAPARA
[104/S82022], P.S - CHAKDAHA, N ﬁs applied for Stock permit for extraction of Dn:dgmg/Dmftmg
Material on 07/02/2023 .

Where as it also appears that T 'gnt for such extraction has been done on 26/62/2023.
The Permission Holder has depos@ oyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

600000.00 cft Dradging@e@«laleﬁaj accordin following manner :-
f e A By

S1No [ ,gmﬁr AIC Dugﬁﬁf Amount(Rs)
# .f;'r‘
1 !Ruy@nxum of Roy &' from Miges a 498000.00
[M'@t‘. Royalues g ; Vi
2 &ﬁ,ﬁoﬂmﬁon Of Roygies from MHG 20000.00
f.‘: I Minerals-Royalues-oth ' el |
| 4 Income Tax % 9960.00
5 |Convenience Fees (Iaciudin@ &~ 17300
6 Prescribed Cost " ﬂg‘ 0
LA
7 |Penalty/Other Charges 0.00
659513.00
The payment of Rs 659513.00 /- vide Transaction Reference Number BRNC dated 25/02/2023 kas been

approved in the system on 26/02/2023 . ®

Hence, Prayer for Stock Permit for 600000.00 cft of Dradgmg/Desﬂu terial is hereby allowed in faveur of MS
DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, ji{i¥pect of the Dredging/Desilting Material Stock

Ch;lr Kanchrapara, KANCHARAPARA [104/552022] % KDAHA Dev. Block with the validity from
23/02/2023 to 23/03/2023.

- . - - &
Memo No : 013/16 : \ﬁ o Addino;:lﬂfmﬂn::::ﬂmm
Dated  : 22/02/2023 {"’\A\ District Land and Land Reforms NAD
§

= ,
Ou QR code scanning pl check thst the website address bar shows mdtcLwb.gov.In as that is the only genaine
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Government of West Bengal

Stock Permit [NOT FO ]
&

-

Permit No : 1195/T/23-24/060423024704/PT : { @ Permit Date : 06/04/2023

Where as it appears that MS DINESH CHANDQ‘?M RAWAL INFRACON PVT LTD, Permission Holder or

authorized person of the Dredging/Desilt aterial Stock Char Kanchrapara, KANCHARAPARA
(104/S52022], P.S - CHAKDAHA, Np& applied for Stock permit for extraction of Dredging/Desilting
Material on 27/03/2023 .

Where as it also appears that m?pt for such extraction has been done on 06/04/2023.

The Permission Holder has depus@ oyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredgmgme;@uamnaz accordinglyfadbe followi

| SINo Head of A/C Desgeifi Amount(Rs)

:! 1 |Ro ection of Royallies 498000.00

MiperalR-Royaltes

i1 2 ‘@&Coﬂccuon Of Ro: 1 jes from 90000.00

' AQ inerals-Royalties-othgih

| DMF ; ; _49800.00
4  |locome Tax ; l%@m
5 Convenience Fees (Including i :I__'___,_.;- a 11?53-90
6 Prescribed Cost | { . 0
7 Penalty/Other Charges 0.00

|  659513.00

The payment of Rs 659513.00 /- vide Transaction Reference Number BRN 62816 dated 06/04/2023 has been

approved in the system on 06/04/2023 . -
Hence, Prayer for Stock Permit for 600000.0Q cft of Dredging/Desiltt terial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT er of the Dredging/Desilting Material Stock
Char Kanchrapara, KANCHARAPARA [104/852022] % AHA Dev. Block with the validity from
01/04/2023 to 11/05/2023. ‘k :

Memo No : 013/18 \* Additional District Magistrate &
Dated  :31/03/2023 District Land and Land Reforms Officer NADIA

e OO0 cnde ceannine nl check that the wehsite addrace har chaws mdtel.wh.gov.in as that is lhtﬂﬂlygm“i“e
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Government of West Bengal
Stock Permit (NOT Fo%q,w] 1
Permit No : 1762/T/23-24/220523083631/PT & 6 Permit Date : 22/05/2023

2
Where as it appears that MS DINESH CHAND %QRAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredging/Desiltjng™Material Stock Char Kanch rapara, KANCHARAPARA
(104/552022], P.S - CHAKDAHA, NP@Q applied for Stock permit for extraction of Dredging/Desilting
Material on 10/05/2023 .
Where as it also appears that p t for such extraction has been done on 22/05/2023.

The Permission Holder has dcposi@:} oyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredgmg/Deq@Aarcﬁal accordingly. inghe following manner :-

{?“:— g - B ST A,

¥ AT -
J SI No ‘  Head of A/C Desgifition Head Qfa/c Amount(Rs)
| -5 .
' 1 Roya@lccﬁon of Roy from MERES 29 002- 498000.00
! Migerals-Royalties
| 3 i 2-27 90000.00
! 2 s¢Collection Of Roy; from . 1
[ ﬂQ Minerals-Royalties-othggB-ceipts
1 V DMF ' _49800.00
4 Income Tax i 3 i % 9960.00
P -
5 Convenience Fees (IncludingigsT) | G~ 11753.00
6 Prescribed Cost ; ; K 2 ﬂ 0
7 Penalty/Other Charges ' 3 0,00
= oo
; .
The payment of Rs 659513.00 /- vide Transaction Reference Number BRNC 91 dated 20/05/2023 has
*

i 22/05/2023 .
approved in the system on . N
Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desil

DINESH CHANDRA R AGRAWAL INFRACON PYT L i
Char Kaanchrapara, KANCHARAPARA [104/852022] %

17/05/2023 to 15/06/2023. *
Additional District Magistrate &

101372 A
;ieﬂ‘;ﬂ - 16/05/2023 ‘ é\' - District Land and Land Reforms Othicer NADIA
ate . .

rial is hereby allowed in favour of MS

t of the Dredging/Desilting Material Stock
AHA Dev. Block with the validity from

: nuine
On QR code scanning pl check that the website address bar shows mdtcLwb.gov.in as that is the oaly ge

website of the government.
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Government of West Bengal

Stock Permit (NOT FOIB&LE]
N

o
4

Permit No : 2413/T/23-24/170723061 1S1/PT {‘ Permit Date : 17/07/2023

Where a5 it appears that MS DINESH CHANDRA -AGRAWAL INFRACON PVT LTD , Permission Holder or

authorized person of the DredgingKDesiltlﬁ;‘«Material Stock Char Kanchrapara, KANCHARAPARA

[104/S82022], P.S - CHAKDAHA, N% applied for Stock permit for extraction of Dredging/Desilting
Material on 27/06/2023 .

Where as it also appears that p“?gﬂt for such extraction has been done on 17/07/2023.
The Permission Holder has dcpos@ oyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

400000.00 cft Dredging/Desiltig Material accordingly jn tae fo
il iaitcaii
[ Lon = I
| SINo _gHead of A/C Descgiption Amounnt(Rs)
3 :

1 [RoyagGllicction of Royalf from 332000.00
| MiperaB-Royalties
| 2 g&ﬂlwﬁm Of Roy#ilies from » 60000.00
| AQ Minerals-Royalties-othdgheceipts |
I . 33200.00
| 4 Income Tax ,5\2' 6640.00
i 5 Convenience Fees (Includin l,f @ 7835.00
| 6 |Prescribed Cost ,-& 0
! S
| 7 Penalty/QOther Charges 0.00
i 439675.00

The payment of Rs 439675.00 /- vide Transaction Reference Number BRNC?%ZS dated 15/07/2023 has been
approved in the system on 17/07/2023 .

Hence, Prayer for Stock Permit for 400000.00 cft of DrcdginngcsiItiﬁ;hn‘al is hereby allowed in favour of MS
DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, i{iespect of the Dredging/Desilting Material Stock
Char Kanchrapara, KANCHARAPARA [104/852022) AHA Dev. Block with the validity from

11/07/2023 to 16/08/2023. ‘

Memeo No : 013/6 \\x Additional District Magistrate &
Dated  : 10/07/2023 (\ District Land and Land Reforms Officer NADIA

On QR code scanniag pl check that the website address bar shows mdtcLwb.gov.in as that is the only gennine

website af tha snvarnmant
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Government of West Bengal

.( Stock Permit (NOT FORSALE]
A

-

Permit No : 80/T/22-23/130522052157/PT { C:} . Permit Date : 13/05/2022
Where as it appears that MS DINESH CHAND RAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredging/Desilting M; Stock Char Nandan Bati, KANCHARAPARA [105/852022],
P.S - CHAKDAHA, NADIA has appl tock permit for extraction of Dredging/Desilting Material on
10/05/2022 . .

Where as it also appears that for such extraction bas been done on 13/05/2022,

The Permission Holder has deposifggRoyalty .Cess, Contribution to DMF, TDS and Convenicuce Fecs for Stock of
800000.00 cft Dredging/Desj ; ‘ .

- — -
| SINo ‘anﬁ{fmcn ok Amount(Rs)
1 Ro ection of Roy: ___f__.. 664000.00
Migeral8-Royalties 3
2 ollection Of Ro 120000.00
%, Minerals-Royaltics-oth
i DMF _66400.00
—
4 Income Tax \ \,zfmo.uu
5 |Convenience Fees (InctudinfGST) ; & 5_-; 15670.00
6 Prescribed Cost ; * 0
7 Penalty/Other Charges [ i 0.00

' pﬁi& .
The payment of Rs §79350.00 /- vide Transaction Reference Number B 1060 dated 13/05/2022 has been
L ]

approved in the system oo 13/05/2022 . |
Hence, Prayer for Stock Permit for 800000.00 cft of Dredging/Desilti terial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTm of the Dredging/Desilting Material Stock
Char Nandan Bati, KANCHARAPARA [105/552022] u% AHA Dev. Block with the validity from

14/05/2022 to 25/06/2022. *

' it istri i &
Memo No : 01372 \% o p Addmouﬂlnlstrthggmmm
Dated  : 12/05/2022 . Q , District Land and Land Reforms Officer NAD.

o e s tem o) choek that the wehsite addrece har chaws mdtcLwb.gov.dn as that is the only genuine



569

Government of West Bengal . i B

Stock Permit [NOT FOEALE]
A

y

Permit No : 116/T/22-23/090722115648/PT ! .\ % Permit Date : 09/07/2022

Y
Where as it appears that MS DINESH CHANDRA RAWAL INFRACON PVT LTD, Perrhission Holder or
authorized person of the Dredging/Desilting Stock Char Nandan Bati, KANCHARAPARA (105/552022),
P.S - CHAKDAHA, NADIA has applj tock permit for extraction of Dredging/Desilting Material on
26/06/2022 . .

Where as it also appears that p&ggﬂt for such extraction has been done on 09/07/2022.
The Permission Holder has deposig.g; oyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

600000.00 cft Dredging/Desjliihg Material according c following manner :- |
(*_,.;g. d il o 2w "

' Sl No ,;,Hes‘ﬁ':}f AIC Desgﬁ Amounnt(Rs)

‘ %

1 Royal &iecdon of Roya 498000.00

: Miperals-Royalties  £&

’ 2 ,:%Coﬂecﬂon Of RoyAlf 90000.00
x-""t:“’-, hJT\v‘[it:aeralls-Rc:oyaj!:iens-{nh ' i
v i emey

DMF 4950000

j 4 Income Tax : ’ s@m

| 5 Conchcm:c Fees [Includm @ 11153.00

| 6 |Prescribed Cost % ' h{ s

7 Pepalty/Other Charges . l'!.ﬁﬁ
659513.00
k_ : g 3
The payment of Rs 659513.00 /- vide Transaction Reference Number BRN 849 dated 07/07/2022 has been
-

approved in the system on 09/07/2022 . ) . |

I::-:ce Prayer for Stock Permit for 600000.00 cft of Dmdgmg:’D%xl is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT L pect of the Dredging/Desilting Matmal Stock

Char Nandan Bati, KANCHARAPARA [105/552022] % AHA Dev. Block with the validity from

30/06/2022 to 10/08/2022. ( |

o prie P &

Memo No : 013/5 \\x Additional District Magistaate

Dated  :29/06/2022 District Land and Land Reforms Officer NADIA

On QR code scanning pl check that the website address bar shows mdtcLwb.gov.ln as that is the only g¢
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Government of West Bengal

Stock Parmit (NOT FOPéﬂ,LE]
%v

‘& Permit Date : 22/08/2022
-,

Permit No : 339/T/22-23/220822060804/PT

Where as it appears that MS DINESH CHANDRA MRAWAL INFRACON PVT LTD , Permission Hoider or

authorized person of the Dredging/Desilting Masegiab Stock Char Nandan Bati, KANCHARAPARA (105/88,;022},
P.S - CHAKDAHA, NADIA has app i tock permit for extraction of Dredging/Desilting Materfnl on
10/08/2022 . - . 5

H
Where as it also appears that pwﬂt for such extraction ha.s been done on 22/08/2022.
The Permission Holder has depos{t*ﬂoyalty Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

500000.00 cft Dredglnﬁ‘Dcs%ung aterial accordingl Nm.J.h,eJollowmg manner :- ¢
l’ qsv N Ag'g,, i %u i
o
81 No _i_i_l-lea‘d'of AIC DHQM_ Heade&éft Amount(Rs) -
1 iRO.VﬁJecﬁon of Royafaes from MEES }U 4]5&?0.00
Migeral8-Royaltes
2 ,:%?é—(:oﬂccduu of es from B 7_50&]_00
__Mﬁf\a, "‘Minerals-Royalties-oth eipts :
: o
% |DMF 31530.00
4 Income Tax . % 333__0_00
5 5 Convenience Fees (Including 35T _ A 97%4 00
| o -
I 9 . ? A 3
| 6  |Prescribed Cost - K et oy "
1'] 7 Penalty/Other Charges g 4 s . #0.00
ﬁ‘[ 5495
The payment of Rs 549594.00 /- vide Transaction Reference Number BRNC 8613 dated 20/08/2022 hatbeen
approved in the system on 22/08/2022 . { o
Hence, Prayer for Stock Permit for 508000.00 cft of Dredgmg}Desu §at&nal is hereby allowed in favour ¢ f M.S
DINESH CHANDRA R AGRAWAL INFRACON PYT L tof the Dredging/Desilting Material
Char Nandan Bati, KANCHARAPARA [105/852022} n@ AHA Dev. Block with the validi ' f_mm
19/08/2022 to 24/09/2022.
(\ J.
Memo No : 01377 ‘\% ' Additional District Magistite &
Dated  : 18/08/2022 District Land and Land Reforms Officer NaDIA

On QR code scanning pl check that the website address bar shows mdtcL.wb.gov.in as that is the only Gma‘m .
website of the oavernment. 1
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Government of West Bengal

Stock Permit (NOT FOIEA.,LE]

" i

Permit No : 609/T/22-23/151122010550/PT ' {‘ 6

Where as it appears that MS DINESH CHAND%\ RAWAL INFRACON PVT LTD, Penm:mou Hol Icror
authorized person of the Dmdgin.gfl)csijwswck Char Nandan Bati, KANCHARAPARA (105/SS: ‘;ozz;,
P.S - CHAKDAHA, NADIA has applj tock permit for extraction of Dredging/Desilting Mater;al on
20/10/2022 . %

Where as it also appears that p?m for such extraction has been done on 15/11/2022.
The Permission Holder has dcpos@ oyalty Cess, Conmhumn to DMF, TDS and Convenience Fess for Stick of

200000.00 cft Dredgﬁg@es%t@%awrial accordinglyiahe Dllowing manaer :- B
r—#. o !‘-. s ey g
Sl No {aﬁ of A/C Dﬁﬁg

1 Roy ection of Roy from _ - 002
Migeral-Royalties _ )
|2 .@cm@ﬁm Of Roygiifes from

# 2%, |Minerals-Royalties-oth &eceipts

N o
4 Income Tax
5 Convenience Fees (Includin )
6 Prescribed Cost

| 7 Pe-uaItnyﬂ;sr Charges

e

ThepaymeﬂofRsZIWi-wdeTmmacnonszaenceNumberBRN mamdlmmm _:been
approved in the gystem on 15/11/2022 . g . a
Hence, Prayer for Stock Permit for 200000.00 cft of Dredging/Desilti ial is hereby allowed in favour (f MS
DINESH CHANDRA R AGRAWAL INFRACON PVT LTDy jr{({3pect of the Dredging/Desilting Materiali

Char Nandan Bati, KANCHARAPARA (105/582022} u@ AHA Dev. Block withighe ve i

08/11/2022 to 04/12/2022.
O

Memo No : 013/12 \‘% Additional District
Dated  :07/11/2022

On QR code scanning pl check that the website address bar shows mdtcLwb.gov.in as that is fhe ealy ges
website of the government. E
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_ Government of West Bengal

Stock Permit [NOT FO%.QLE]

Permit No : 74/T/22-23/260422024708/PT {‘ a‘" Permit Date : 26/04/2022
Where as it appears that MS DINESH CHAND 'GRAWAL INFRACON PVT LTD , Permission Holder or
authonized person of the Dredging/Desilting Stock Majherchar, KANCHARAPARA [103/582022), P.S -
CHAKDAHA, NADIA has applied for ermit for extraction of Dredging/Desilting Material on 13/04/2022 .

Where as it also appears that payment¥or such extraction has been done on 26/04/2022.
The Permission Holder has depositaiﬁy’alty ,Cess, Contributicn to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredging/Desiltin '@1 l accord.mgly in the following manner :- :

| SlNo HP gﬁUC Descn;;;q%‘tef“&w:9 —i’r%()f Ale Amount(Rs)

) ! r&tﬂfm of Royaignm Mines and_,|0029-00-104-00 498000.00
} 2 96000.00
l Y 49800.00
[ e

| 4 5 5960.00

Convenience Fees (Incl

gf 1753.00
0

i 0.00

To 659513.00

6 Prescribed Cost

7 Penalty/Other Charges

The payment of Rs 659513.00 /- vide Transaction Reference Number BRN 6 dated 26/04/2022 has been

approved in the system on 26/04/2022 .
Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/DesiltingMaterial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in of the Dredging/Desilting Material Stock
Majherchar, KANCHARAPARA [103/5852022] under C@AEA Dev. Block with the validity from

14/04/2022 to 25/05/2022. a.

Memo No : 013/1 K Additional District Magistrate &
Dated  : 13/04/2022 \A District Land and Land Reforms Officer NADIA

On QR code scanning pl check that ﬁ;‘ website address bar shows mdtcl.wb.gov.in as that is the only genuine
website of the government.
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1 Loy
E ’ r'-. 5
Government of West Bengal
Stock Permit [NOT FOIEA,LE] 1
&°
Permit No : 85/T/22-23/260522102658/PT . '& J Permit Date : 26/05/2022
Where as it appears that MS DINESH CHANDRA ReAGRAWAL INFRACON PVT LTD, Permission Holder or
authorized person of the Dredging/Desilting tal Stock Majherchar, KANCHARAPARA [103/852022], P.S -
CHAKDAHA, NADIA has applied for it for extraction of Dredging/Desilting Material on 23/05/2022
Where as it also appears that payment¥or such extraction has been done on 26/05/2022.
The Permission Holder has depositsqRgvalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

500000.00 cft Dredginngesil:i;E% rial accordingly in the following manner :-

S No ngw;}wc DescriptiogSm | g Amonnt(Rs)
1 Royalty-Colgcuon of Royalti m Mines and ] 0029-00-104-0 415000.00
Min pyalties
i ollection Of Ro from Mi =27 75000.00
%ﬁ s-Royalties-oth eipts .
. : 41500.00
*ﬁr
4 Income Tax - " ! ~ 8300.00
5 Convenience Fees (Inck GST) m %: 9794.00
6  |Proscribed Cost L 6 0
7 Penalty/Other Charges R ‘ 0.00
To 549594.00
The payment of Rs 549594.00 /- vide Transaction Reference Number BRNO 3 dated 25/05/2022 has been
approved in the system on 26/05/2022 .
Hence, Prayer for Stock Permit for 500000.00 cft of Dredging/Desilti tarial is hereby allowed in favour of MS
DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in r of the Dredging/Desilting Material Stock
Majherchar, KANCHARAPARA [103/582022] under C AHA Dev. Block with the validity from
26/05/2022 ta 07/07/2022. ; g %
Memo No: 013/4 Additional District Magistrate &
Dated : 24/05/2022 \* District Land and Land Reforms Officer NADIA

On QR code scanning pl check that @elmte address bar shows mdtcLwb, gov.iu as that is the only genuine
website of the government.



Govern;nent of West Bengal
Stock Permit [NOT I-‘OEA‘LE]
\"

>

Permit No : 129/T/22-23/240722041859/PT {‘ 6 Permit Date : 24/07/2022

Where as it appears that MS DINESH CHANDR/ RAWAL INFRACON PVT LTD , Permission Holder or

authorized person of the Dredging/Desilting 1al Stock Majherchar, KANCHARAPARA [103/882022], P.S -

CHAKDAHA, NADIA has applied for S&:it for extraction of Dredging/Desilting Material on 08/07/2022 .
Where as it also appears that payment'for such extraction has been done on 24/07/2022.

The Permission Holder has deposited Rayalty. ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

600000.00 cft Dredging@esilﬁ?tﬁgl rial accordjlngl‘y in the following manner :-

[ ! o - S
| SiNo | fiﬂaﬂq}’ifc Description®er" Amount(Rs)
f | = T
f' ! | Royalty-Col&:ﬁon of Royalti 498000.00
Mineg yalties
. llection Of Ro from 90000.00
- Is-Rovalties-oth seipts
ﬁ\\ DMF 49800.00
"ol
4 Income Tax g”ﬁﬂ.ﬂﬂ
5 Coovenience Fees (Inclu & 11753.00
6 Prescribed Cost . 0
x.d‘ 0.00

7 Penalty/Other Charges

%\ 659513.00
The payment of Rs 659513.00 /- vide Transaction Reference Number BRN 9 dated 22/07/2022 has been
approved in the system on 24/07/2022 . ;

Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desiltin terial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in of the Dredging/Desilting Material Stock
Majherchar, KANCHARAPARA [103/882022] under C AHA Dev. Block with the validity from
22/07/2022 to 22/08/2022. 6 :

Memo No : 013/6 & Additional District Magistrate &
Dated  :21/07/2022 _ \A District Land and Land Reforms Officer NADIA

On QR code scanning pl check that @bsite address bar shows mdtcLwb.gov.in as that is the only genuine
website of the government.
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Government of West Bengal

Stock Permit [NOT FOIEA\LE}
AN

-

Permit No : 356'T/22-23/310822111000/PT ; 4 6 Permit Date : 31/08/2022
Where as it appears that MS DINESH CEL‘\NDRA&GRAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredging/Destlting M ‘;'!al Stock Majherchar, KANCHARAPARA [103/882022], P.S -
CHAKDAHA, NADIA has applied for it for extraction of Dredging/Desilting Material on 23/08/2022 .
Where as it also appears that paymentfor such extraction has been done on 31/08/2022.
The Permission Holder has depositéd, Raytalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredging;@csilﬁr;&‘@gﬁal accordingly in the following manner :-
L :

SINo | | Amowtms)
| .
! ‘Rnyalty-d ieSiP i d (oh, 498000.00
" | Mm '."?' [t ] ‘_Z' . | ki &
2 Collection Of Roy ¥ 008 90000.00
= s-Royalties-othggggcei o 7
;"3“*;\ |DMF : : !
R f
4 {Iocome Tax
! 5 Convenience Fees (Incl
6 Prescribed Cost
7 { Penalty/Other Charges

The payment of Rs 6595 13.00 /- vide Transaction Reference Number BRNCHKS(%4

approved in the system on 31/08/2022 .
Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/DesiltingMaterial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in rc@: of the Dredging/Desilting Material Stock

Majherchar, KANCHARAPARA [103/552022] under C AHA Dev. Block with the validity from
27/08/2022 to 04/10/2022. 6

Memo No : 013/9 K Additional District Magistrate &
Dated  :26/08/2022 \* District Land and Land Reforms Offices NADIA

On QR code scanning pl check that @ehme address bar shows mdtcl.wb.gov.in as that is the only genuine
website of the government.
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Government of West Bengal

Stock Permit [NOT FORSAHE
N
4 r&’

1 .
Permit No : 566/T/22-23/011122043636/PT {’ ‘:’ Permit Date : 01/11/2022

Ye

L)
Where as it appears that MS DINESH CHANDRA ﬁk&mwn INFRACON PVT LTD , Permission Holder or
authorized person of the Dmd@ng@csili@ggd Stock Majherchar, KANCHARAPARA [103/552022}, P.S -

CHAKDAHA, NADIA has applied for it for extraction of Dredging/Desilting Material on 12/10/2022 .

Where as it also appears that payment'¥or such extraction has been done on 01/11/2022.
The Permission Holder has deposiw‘t&k\gyalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

600000.00 cft Drcdginngwiltirﬁ m‘glgﬁﬂ accordingly in the following manner :-

i = k,,@ﬂ e

| SINo | rxﬁw&&c Description®¥=" ; sagd Of Ale Amount(Rs)

f , ,

E i 498000.00

|

L 2 90000.00

e\ 49800.00

I

- 4 #99560.00

L O\ 11753.00

| 6 Prescribed Cost 0
659513.00

The payment of Rs 659513.00 /- vide Transaction Reference Number BRNC 31 dated 21/10/2022 has been

approved in the system on 01/11/2022 .

Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desiltin erial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in rc.@ of the Dredging/Desilting Material Stock

Majherchar, KANCHARAPARA [103/5852022] under C AHA Dev. Block with the validity from
14/10/2022 to 26/11/2022. 6

Memo No: 013/10 ‘ ) K _ Additional District Magistrate &
Dated  : 13/10/2022 . \A " District Land and Land Reforms Officer NADIA

On QR code scanning pl check that é@!bsite address bar shows mdtcLwb.gov.in as that is the only genuine
website of the guverumeut.
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Government of West Bengal
Stock Permit [NOT FO}EA‘LE]
' AN

Permit No : 843/T/22-23/100123081701/PT : i Permit Date : 10/01/2023
L £
% »
Where as it appears that MS DINESH CHANDRA RAGRAWAL INFRACON PVT LTD , Permission Holder or
authorized person of the Dredging/Desilting Stock Majherchar, KANCHARAPARA [103/S52022], P.S -
CHAKDAHA, NADIA has applied for it for extraction of Dredging/Desilting Material oo 20/12/2022 .
Where as it also appears that paymentor such extraction has been done on 10/01/2023.
The Permission Holder has depositei ty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredginngesilti?E*ﬁgi ial accordingly in the following manner :- '
g r .

_SiNo H@/C Descriptignis™ g, Of Alc Amount(Rs)

1 498000.00
-

2 90000.00

Y =
!wf ) . o

.4 60.00

5 s 11753.00

6 a 6‘ 0

7 ~ - 0.00

Tobg|, 659513.00

The payment of Rs 659513.00 /- vide Transaction Reference Number BRN C@g dated 09/01/2023 has been

approved in the system on 10/01/2023 . |
Hence, Prayer for Stock Permit for 600000.08 cft of Dredging/DesiltingMaterial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in regfp? of the Dredging/Desilting Material Stock

Majherchar, KANCHARAPARA [103/582022] under C AHA Dev. Block with the validity from
05/01/2023 to 03/02/2023. 6

Memo No : 013/13 & Additional District Magistrate &
Dated  :04/01/2023 V\A District Land and Land Reforms Officer NADIA

On QR code scanning pl check that t@:bsi:e address bar shows mdtcLwb.gov.in as that is the only gennine
website of the government.
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Government of West Bengal

| Stock Permit [NOT FOIE:;LE]

Permit No : 934/T/22-23/260223080930/PT (  Permit Date : 26/02/2023

Where as it appears that MS DINESH CHANDRA RMGRAWAL INFRACON PVT LTD , Permission Holder or

authorized peson of the Dredging/Desilting Matérial Stock Majherchar, KANCHARAPARA [103/5S2022], P.S -

CHAKDAHA, NADIA has applied for S&: for extraction of Dredging/Desilting Material on 07/02/2023 .
Where as it also appears that payment™or such extraction has been done on 26/02/2023.

The Permission Holder has deposited Royalty ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of
600000.00 cft Dredging/Desilting §latérial accordingly in the following manner :-
|__SINeo H‘@ Descriptj B Amount(Rs)
i ! |Royalty-Coffgction of Royalrigd! 498000.00
| Mincgai Gyt
| 2 -Collection Of Royafte 90000.00
aingrals-Royaltics-othofey
£35S omrF : 49800.00
R

4 Income Tax

@Wﬁﬂ.ﬁﬂ
11753.00

5 Convenience Fees (Includ ’%

6 Prescribred Cast "’g 0

7 Penalty/Other Charges 0.00
| | 659513.00
The payment of Rs 659513.00 /- vide Transaction Reference Number BRN 54 dated 25/02/2023 has been

approved in the system on 26/02/2023 .
Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desiltin terial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in reffeg?of the Dredging/Desilting Material Stock
Majherchar, KANCHARAPARA [103/S52022] uader c@mm Dev. Block with the validity from

23/02/2023 to 24/03/2023. 6
Memo No : 013/15 . _ K Additional District Magistrate &
Dated  :22/02/2023 \A " . District Land and Land Reforms Officer NADIA

On QR code scanning pl check that @ebsﬁe address bar shows mdtcLwb.gov.in as that is the only genuine
website of the government.
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Government of West Bengal

Stock Permit [NOT FOE@EJ
A\

>
Permit No : 1194/T/23-24/060423024921/PT : ( @ Permit Date : 06/04/2023

Where as it appears that MS DINESH CHAND%;A MAGRAWAL INFRACON PVT LTD » Permission Holder or

authorized person of the Dredging/Desilting Stock Majherchar, KANCHARAPARA [103/S52022], P.§ -

CHAKDAHA, NADIA has applied for w for extraction of Dredging/Desilting Material on 27/03/2023 .
Where as it also appears that paym r such extraction has been done on 06/04/2023.

The Permission Holder has dcposit&%ﬁity ,Cess, Contribution to DMF, TDS and Convenience Fees for Stack of

300000.00 cft Drcdgjngmesnd%@ ial accordingly in the following manner :- -

| r _ s
| SINo H@ C Descripti Of Afc Amount(Rs)
I Royany-c@cﬁon of Royaltie$50m Mines and _/0029-00-1 249000.00
Mineg; yalties
| i \ . g
|2 _iCés-Collection Of Ro: from Mj 00 2.27 45000.00
| ! Royalties-oth ipts '
| .Y
S WY 24900.00
I R
4 Income Tax B i @4930.00
| 5 |Convenience Fees (lochudigaGST) Ji| ’@ 5876.00
T’ 6 Prescribed Cost _ ﬁ 0
7 |Penalty/Other Charges ‘é') 0.00
TEHEQL 329756.00
The payment of Rs 329756.00 /- vide Transaction Reference Number BRN 51 dated 06/04/2023 has been

approved in the system on 06/04/2023 .
Hence, Prayer for Stock Permit for 300000.00 cft of Dredging/Desiltingy erial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LD, in regs?of the Dredging/Desilting Material Stock
Majberchar, KANCHARAPARA [103/852022] under c@)AHA Dev. Block with the validity from

01/04/2023 to 0_1:’051’2023. a.

Memo No : 013/17 K Additional District Magistrate &
Dated - 31/03/2023 \S District Land and Land Reforms Officer NADIA
bsite address bar shows mdtcLwb.gov.in as that is the only genuine

On QR code scanning pl check that
website of the government.
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Government of West Bengal

i Stock Permit [NOT FQE&LE]
L s

» &
Permit No : 1761/T/23-24/220523083540/PT < e " permit Date : 22/05/2023

Where as it appears that MS DINESH CHAND%:\ RAWAL INFRACON PVT LTD , Permission Holder or

authorized person of the Dredging/Desilting Stock Majherchar, KANCHARAPARA [103/852022],PS -

CHAKDAHA, NADIA has applied for it for extraction of Dredging/Desilting Material on 10/05/2023 .
Where as it also appears that payment ¥or such extraction has been done on 22/05/2023.

The Permission Holder has dcposixei!{?gﬁlzy Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

600000.00 cft Drcdginngesil%@;m-iﬂ accordingly in the following manner :-
[ ' S AT

| siNo Hég:é}ﬁlc Descriptior , Of Alc Amount(Rs)

F I Rc‘;ya{ty}ghc‘i%tilon of Royal' 498000.00
! Mineals Royalties ; b

| = : :

| 2 %:Ellecion OfRo Migtsta % 90000.00
| Dy : - s 49800.00
[ T -
| 4 Income Tax 596000

N1
F 5 Convenience Fees (Includ #%, % 11753.00
o

e [Preseribed Cost ) 3
I 7 Penalty/Other Charges fiéf\ 0.00
| Tobg * 659513.00

The payment of Rs 659513.00 /- vide Transaction Reference Number BRNC 90 dated 20/05/2023 has been

approved in the system on 22/05/2023 .
Hence, Prayer for Stock Permit for 600000.00 cft of Dredging/Desiltin terial is hereby allowed in favour of MS
DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in of the Dredging/Desilting Material Stock
Majberchar, KANCHARAPARA [103/852022] under C@)AHA Dev. Block with the validity from
17/05/2023 te 15/06/2023. %
\}
&o Additional District Magistrate &

Memo No : 013/1

Dated  :16/05/2023 : A
o
bsite address bar shows mdtcLwb.gov.in as that is the only genuine
website of the government.

District Land and Land Reforms Officer NADIA

Oa QR code scanning pl check that ¢
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Government of West Bengal

N Stock Pe;r;’lit [NOT FO%A;LE]
' N |

A
&
Permit No : 2411/T/23-24/170723023331/PT - < w2 Permit Date : 17/07/2023

Where as it appears that MS DINESH CHANDRA R\}QRAWAL INFRACON PVT LTD , Permission Holder or

authorized person of the Dredging/Destlting M, *Hal Stock Majherchar, KANCHARAPARA [103/S52022], P.S -

CHAKDAHA, NADIA has applied for it for extraction of Dredging/Desilting Material on 27/06/2023 .
Where as it also appears that payment'for such extraction has been done on 17/07/2023.

The Permission Holder has dcposuc%yaity ,Cess, Contribution to DMF, TDS and Convenience Fees for Stock of

400000.00 cft Dmdgmg/Dcsﬂnn al accordingly in the following manner :-

| SINe ue{;::g {/C Description Amount(Rs)

B o e

'; 1 Royalty-CoﬂE:tmn of Royaltie 332000.00

Mineg yalties e

| ﬁ 2

. 2 Qﬁiﬁ[letﬂnn Of Royafiiy 60000.00

i irgrals-Royalties-othc}

I! m\ DMF 33200.00

|' Cd”

Il < Income Tax gml 0.00
- Convenience Fees (Incl % 7835.00
6 Prescribed Cost & 0
7 |Pesalty/Other Charges - ol

439675.00
The payment of Rs 439675.00 /- vide Transaction Reference Number BRNCHN®10132 dated 15/07/2023 has been

approved in the system on 17/07/2023 .
Hence, Prayer for Stock Permit for 400000.00 cft of Drcdgmg/Desﬂnn {aterial is hereby allowed in favour of MS

DINESH CHANDRA R AGRAWAL INFRACON PVT LTD, in r@: of the Dredging/Desilting Material Stock
Majherchar, KANCHARAPARA [103/SS2022] under C@AEA Dev. Block with the validity from

11/07/2023 to 16/08/2023. G)
Memo No : 013/5 & Additional District Magistrate &
Dated : 10/07/2023 \A District Land and Land Reforms Officer NADIA

On QR code scanning pl check that @bsite address bar shows mdtcl.wb.gov.in as that is the only genuine
website of the government.
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